BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI
I.LA No. 40 of 2025 (SZ)
In
ORIGINAL APPLICATION NO. 225 of 2021 (SZ)

IN THE MATTER OF

VIDYADHAR DURGEKAR ...Applicant
Versus

THE CHIEF SECRETARY,
GOVERNMENT OF KARNATAKA,
BENAGALURU AND ORS. ...Respondent(s)

TYPED SET OF DOCUMENTS

S. DATE PARTICULARS ANNEXURE | PAGE
NO. NO.
1. 112.06.2017 | Copy of Tender Published by the office A1 1

of Deputy Commissioner, Dr.
Rabindranath Coastal Development
and Conservation Society, Karwar to
construct and operate Prestigious
Branded Food Stall.

2. |05.09.2017 | Copy of Memorandum of A2 3
Understanding Contract Between
Dr.Rabindranath Tagore beach
development, conservation committee
and Rajesh Achyut (Impleading
Respondent).

3. |26.12.2017 | Copy of Proceeding of 19t meeting of A3 14
Uttara Kannada District Coastal Zone
Management Authority (DCZMA).

4. |19.05.2018 | Copy of No Objection Letter for the A4 128
Construction of Branded food stalls at
Dr. Rabindranath Tagore Beach in
Karwar Taluk by Regional Director
(Environment), Department of Forest
Environment and Ecology, Karwar.

5. |29.07.2021 | Letter Issued by Karnataka state A5 147
coastal zone management Authority
(KSCZMA) to District collector for
obtaining Detailed Project report.




6. |17.12.2022

Statement of Objections submitted by
the 6" Respondent, The Deputy
Commissioner, Uttara  Kannada,
Karwar.

A6

152

7. |21.11.2021

Copy of Report of Joint committee
appointed by this Hon’ble Tribunal in
this application.

A7

164
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COUNSEL FOR 10" RESPONDENT
LEGACY LAW CHAMBER

%J@Y N

V ANANTHA KRISHNAN

No.1, Nallathambi Road, Pammal,
Chennai-600 073.
Email. team.legacylaw@gmail.com

Mobile No: 99401 78702
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31
~Transalation Copy of Annexure-A1

Dr. Rabindranath Coastal Development_and _Conservation
Society (R).

Office _of the DeDutv'_-Commissioner, Uttara Kannada,
Karwara '

No.DRTBA&SS/ / 2017-18 DFTE : 13-0b-201F

PUBLICATION

Applications are invited for expressions of interest to _construct and
operate a prestigious Bandar food stall on the left.and right sides of
the former planetarium building located  on the Dr. Rabindranath
Tagore beach in Uttara Kannada district.

(Expression of Interest to Setup & Running df Branded Food court at
RT Beach, left & ride side of the existing Planetarium)

In Karwar city, on National Highway No. 66, Dr.
Rabindranath Tagore Beach, on the left and right side of the former
Planetarium building, approximately 150 m. Long, 70 m. Wide, a
prestigious branded food stall will be constructed and maintained for
15 years (10 + S years) (subject to the SIGZ rules, as per the
model prepared by the committee or the model submitted by the
bidders as per the location, subject to the condition that the
committee approves it and if the 10-year contract is successfully
completed, the car will be liquidated for the next 5 years).
Interested parties can submit their interest in two separate covers
(Two Cover System) on 29-06-2017 by 4.00 PM. Technical
verification of the bids received will be done on 22 06-2017 at 5.00
PM in the presence of the bidders present. Interests received after
the deadline will not be considered. For more information and
regulations, you can contact the Assistant Executive Engineer of the
District Urban Development Cell on telephone number 08382-

221170 during office hours.

Sd/-
Dr.Rabindranath Tagore Coastal Development
and Conservation Executive Committee (R)
District Collector's Office, U.K. Karwar
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Translation Copy of Annexure-/A2

Contract.

Subject: Dr, Rabindranath Tagore Beach Development
and Conservation Committee (R) Office of the
Deputy Commissioner, Uttara Kannada, Karwar
has entered into a memorandum of
understanding to construct a prestigious
branded food stall on the left and right sides of
the former planetarium building located on the
- Dr. Rabindranath Tagore beach in Uttara

~ Kannada district and conduct business.

Reference:1. Date of publication of Expression of Interest
of this Office: 12-06-2017

2.Information letter issued by this office to the
tenderers dated: 5-7-2017

3. Layout Map submitted by Shri Rajesh
Kamath Date: 04-09-2017

4.General Meeting of Dr.Rabindranath

Tagore Coastal Development and Protection
Committee Date: 14-08-2017

Date:-09-2017 Two beautiful temples. Rabindranath
wacted as setty 'Development and Conservation
Committee (R). Karwar (first party)

AND



Shri Rajesh Ka

Road, Karwar
(Mahalaxmi Electronics, Karwar)

We have entered into t

and

8

%A

conditions set forth below.

Conditions :

1) The contractor must construct and start the hotel
within 04 months of the work order (there will be a rent
€xemption for the first 04 months). And pay the rent of
e€ach month to the committee by the 5th of the month.

math, Opposite Government School, Main

(Second Party)

his agreement subject to the terms

2) If the tenderer delays in paying the rent amount
mentioned in the table below, a penalty of 10% will be
imposed from the date of overdue. The rent will be

recovered.

Sl. | Description Those who express interest

No. every month are invited to the

committee.Rent payable
: | In digits [ In Words
1. |Rentfor 0 to 5 years |26,201 | Twenty-six thousand
' two hundred one

Rupees only

2. |Rent for 5 to 10years | 28,301 |Twenty-eight thousand
three hundred one

Rupees only
3. |Rentfor 10 to 15 35,301 | Thirty-five thousand

|

years

three hundred and one
rupees only

3) Tenderers shall obtain local taxes, license fees, food

quality permits, etc. from the concerned department.



9
38

4) The tenderer shall pay wages to the employees hired
as per the Minimum Wage Act.

5) If any amendmént/addlflon/cﬁaﬁge etc. is found
necessary in this regard, the Chairman/Secretary. Dr.
Rabindranath  Tagore Coastal Development and
Conservation Committee (R), Office of the Deputy
Commissioner. Uttara Kannada, Karwar and the tenderers
shall be bound to settle the matter through discussion and

agreement.

6) The successful tenderer shall be liable for the
cleanliness and disturbance of the peace and quiet of the

above mentioned place

7) No additional encroachment will bfe allowed on the
areas described above other than the areas marked by the
committee of this property. If this is fqtfmd to be the case,

the tender will be prematurely cancelled.

8) The Blueprint, submitted by the tenderer as per the
letter of reference (3) is under review and the map will be

confirmed and issued separately.

9) The main purpose of this contract is to 'st_art a branded
food stall and other tourist related activities. As already



10

29

discussed with the tenderer, along with the branded food
stall, a restaurant serving local food/cuisine, a park, a
children's park, high-tech toilets, a museum, a stage,
green rooms can be constructed at this location by the
tenderer using pre-costed, easily removable materials and
if they intend to do other tourist related activities, they
can get the permission of the committee.

10) Subject to payment of necessary taxes of the Central
and State Governments.

11) Advance deposit-of Rs. 5,00,000/- has been paid and
no interest will be paid on the amount.

12) It is permissible to equip and construct an open air
cafe area as per the approved blue map. However, only
materials approved by the committee should be used.

13) The ownership of the site will remain with the
government forevér. The building constructed on this site
will remain with the tenderer for 15 years. After the 15th
year, the movable assets will be allowed to be taken away.

14. No changes or extensions to the Blueprint will be
allowed without the permission of the Committee.
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15 Tenderers should try to start any reputed food outlets
in the future along with the three branded food outlets
being started by Andawala Latur, Box-O Burger, Chatter
Patar Indore. If started, it can be started at the given

location with the prior permission of the committee.
16) After 10 years, it will be renewed for another 05 years.

17) The area behind the hotel, as wide as the hotel,
should be developed with gardens and trees up to the

high tide line. of the sea .

18) The planetarium building, built by the district
administration about 20 years ago, is in a state of
disrepair and the tenderers should develop it'with their
own funds to facilitate tourism and conduct and maintain

tourism-related activities.

19) This planetarium building can be developed for
tourist-related activities by submitting a complete
blueprint and getting approval from this committee, and
the development and management of tourist-related

activities can be discussed with the committee.

20) Children's toys can be installed in the STAR Park,
which will be built at the site behind the planetarium up to

the High Tide Line of the sea.
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o L) .
21) Hi-tech toilets should be constructed for the public¢
and facilate their use,

22) Building all the infrastructure required to run a hotel.

23) This property Is not allowed to be mortgaged to any
bank/financial institution.

24) It is permissible to enter into agreements with others
to run a hotel, subject to the conditions of the committee.

25) It is strictly prohibited to allow the sale & consumption

of alcohol.

26) The tenderer shall obtain the necessary permits for
constructlng/operatmg the hotel from the concerned

department on his own.

(In good condition) Handover. 27) After 15 years, the
bidders can take away-the movablejand imrhovable assets
as per the committee. If the tender is cancelled by the
courts or the goVe’r'nment wit'hin 10 ye’arls_(with the
disapproval of the committee), the bidders can take awa'y
all the movable and immovable assets they have built.
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28) The tenderers shall abide by the decision taken by the

Dr. Rabindranath Tagore Coastal Development and

Conservation Committee (R), Office of the Deputy

Commissioner, Uttara Kannada, Karwat in this regard.

Violation of any of the above conditions will result in
cancellation of the tender contract,

Having read and understood this, we have signed this day,
date: 05-09-2017.

Sd/-

(Shri Rajesh Kamat.)
Mahalaxmi Electronics
Karwar-Kodibag

Main Road Karwar

Sd/-

Sd/-

Additional District Collector and
Member Secretary

Dr. Rabindranath Tagore Coastal
Development and Protection
Executive Committee (R)

District Collector's Office, U.K. Karwar

Witness : Signature and Address

1) Sd/-

Asst. Director (Adm) _
Dy Commisstoner Office Karwar
(Survey Section)

2)Sd/-
S. M. BUNGEKAR
NOTARY KARWAR
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clearance for Construction of Ayurveda Yoga Village Survey no. 83 of Divgiri Village,

Kumta Taluk Uttarakannada District,

Sri. Ajaykumar Pruvathkunnel,
centre, Ayuredda Yoga Villa Kerala agw ababua s dedﬁb mabd 3.do. 83, dy

S.L.LNo Proposed Construction Arealn
. Square Feet
1 Yoga Hall Building (Temprory) 227250 |
2| Treatment Room Building (Temprory) - 355.00 \
,.a-'ﬂ By~ 3 | Resturant Bulldlngtlemprory} _ | 1082.00
m Consulation Room Buildings - €eQ09 |
¢ &\f\ _General Ward Innlcim;- _ e L OBI00
" a\ﬁ ' ‘i"’ Reception/Office Building 219.65
:__lz‘% J-"’ ! | Go-Shale (Cow Shed) (Temprory) | 1080.00 —\
{'5:,’};_‘ 4 _?____f_fl_{.gl_(__ll‘li_ Store Room Building b
tervl-9” Med;prw Preparation Unit i
w ATTEG CBL\&LL Building 1041.25
i oy 55275
“JU"""L{% i-Hall Buﬂdm;, (Temprory) _ . T,
TREE - Total 8067.76
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1 Site inspection Report
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Sri. Roshan Pinto, Proprietor, M/S Leisure Routes, Mangalur ==
LUBCEAE sy Bueedezror r@tbd;g Devellop_ment of Garden, water Sports, Food Courts, )
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1. Form-I (Annexure-IV) @
2. Project Details ' :
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1. Form-i (Annexure-IV)

2. Detailed Project Report

3. Size of the Project :6.00 Sq, Karwar

4. Expected cost of the project- Rs. 450 Crores

5. Estimate cost of the Project- Rs.125 Crores : o
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Transalation Copy of Annexure-A3
&Mﬂhsmwmomnmmmm
mmmﬂm@uunwm_mmmmn
Uttara Kannada District Coastal Zone Management
Committee held on 26-12-2017.

As_per_the Coastal_Control Zone_Notification 2011 Date:

Proceedings the 19t eeti th K da
District Coastal Zone Management Committee held on 26-

-2 at 5.30

Present :-
1. Honorable:Deputy Commissioner and Chairman. District
Coastal Zone Management Committee. Uttara Kannada,

District Karwar.

2. Chie_i" Executive Of_ﬁcer, Zilla Panchayat; Karwar. Uttara
Kannada District and Members. District Coastal Zone
Management Committee, Karwar. (For)

3. Deputy Director, Mines and Geology Department.
Karwar. And Members. District Coastal Zone Management

Committee, Uttara Kannada District. (For)



J6
4. Environmental Officers, Karnataka State Pollution

Control Board, Karwar and Members. District Coastal Zone
Management Committee, Uttara Kannada District.

S. Deputy Director of Fisherles. Fisherles Department,
Karwar, and Members. District Coastal. Zonal
Management Committee, Uttara Kannada District.

6. Commissioner, Karwar City Municipal Corporation.
Karwar, North Kannada District.

7. Commissioner, Karwar Urban Development Authority,

Uttara Kannada District Karwar.

8. Shri Vinod Nayak Pavinakurve, Karki, Honnavar Taluk.

Absent:-
1. Shri. Rama M. Mogera, Holy Residence. Alvekodi Post

Office, Bhatkal Taluk

2. Mr. Muralidhar Vitthal Prabhu. May: Sahyadri Cashto .

Processors New Heravatta, Kumta Taluk.

Regional Director (Environmeht) Karwar and

Member Secretary. The Chairman and Deputy

Commissioner of the District Coastal Zone Management
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Commlttee, Uttara Kannada District welcomed all the
members present in ‘the meeting and informed the
members present In detall about the classification of the
Coastal Control Zone. Later, the Chalrman and the Deputy
Commissioner of Uttara Kannada District discussed the
matter as per the compliance report of the meeting held

on 25-04-2017.

ompliance reg rt th ions_tak uring_t
DIStr‘ICt Coastal Manaqement Committee meeting dated 25
04 2017

I. There are a total of 17 cases for

construction/reconstruction of houses allotted under the
Mathashraya scheme of the Fisheries Department of
Uttara Kannada disti":ict, 04 cases are outside the coastal
control zone. This office has given its approval. The
remaining 13 cases are being handled by the Karnataka
State. The Member Secretary informed the meeting that
recommendations have been made to the Karavali Zone
Management Authority (KSCZMA) for further appropriate
action, out of which 05 cases have been refused approval

and the remaining cases have been approved.

II. Coastal Control Zone 11 (CRZ-11) There are 02 cases
for construction of new residential buildings within 200-
500 meters from the tidal line of the ocean. This office has
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Issued a temporary No Objection Letter for the sald 02
cases and submitted it to the Karnataka State Coastal
Control Zone Authority, (KSCzMA), Bangalore for post-
event approval along with a recommendation for further
action, and post-event approval has been given to the
said projects, the Member Secretary Informed in the
meeting.

III. There are 02 cases for construction/repair of .
residential houses within 0-100 meters (development
prohibited area) from the tidal line of the river in Coastal
Control Zone III (CRZ-III). The said 02 cases have been
submitted to the Karnataka State Coastal Control Zone
Authority (KSCZMA), Bangalore for approval along with
recommendations for fUrther'appropriéte action, and the _
said cases have been approved, the House Secretary

informed in the meeting.

IV. Regarding the discussion on taking action on private

projects.
In this regard, the applicant has sought CRZ permission

for the construction of a snow plant. Since it is a
permissible activity as per the prdvisions of the Karavalé
Zone Regulation 2011 d notification, the said cases have
been recommended to KSCZMA for further appropriate

action. The Member Secretary informed the meeting that

the said case has been approved
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19.2; Provisional No_Objection_Letter (NOL)_for new

residential building_construction cases coming_within 200-
500 _meters_from the Coastal_Control Zone III_(CRZ-III)

sea_tide line, presented in_the District Coastal Zone
Management__Committee _meeting___and __approved,
Karnataka_ State Coastal trol_Zone Authorit -

incident _sanction regarding_the recommendation to

Bangalore submitted for discussion.

Subject No: 19.2 There are a total of 20 cases,
the said cases are coming within 200-500 meters from the
coastal control M. DURGER sea area, where there is a
possibility of construction of new building for
accommodation- VARY, KABHAR ° Coastal Control
Notification -2011 Para 8(i) for 20 cases III. CRZ-III.B(vii )
Since it is an activity, the subject is regional Director
(Environment) Karwar office has approved the issuance of
a temporary water objection certificate. The member has
submitted that the case of 19 will be incomplete for
discussion and decision in the District Coastal Zone
Management Committee meeting regarding sending it to
Karnataka State Coastal Zone Control Authority,
Bangalore for post-incident approval. And Order No: 18
The Secretary informed in the meeting.

19.2- List of new residential building construction
proposals

Coastal Control Zone- 200-500 meters from the 111 sea high tide

line
Sl [Name |Date  of | Details of application | New Old | shara
No | and receipt of | documents building buuldmg
dres | application | | comstruc | reconstru
:Ct':f PP ' tions ction/rep
the - ' air
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applica
nt .
Mr. 22-05- Taluk: Kumta Yes Approval
Govind | 2017 ; has been
Krishn Village: Holanagadde given  to
appa Survey Number: issue s
Ambig 496/121 temporary
a Classification: CRZ 111 water
Holana Field : 0-3-14 objection
gadde Purpose: Residential certificate,
Village building
' Distance:340 m. Sea
Kumta From the Bharata line
Taluk .
Mr. 16-06- Taluk: Kumta | yes Approval
Vinaya | 2017 Village: Gudeangadi : has  been
ka ' Survey Number: given  to
Purush 265/25A issue a
ottam Classification: CRZ I1I temporary
Nayak Field : 0-3-10° water
a. Purpose: Residential objection
Gudea building certificate.
ngadi Distance:280 m. Sea
Village From the Bharata line
Kumta :
Taluk ' :
Mr. 16-06- Taluk: Kumta | yes . Approval
Ganes | 2017 Village: Gokarna i has been
h Survey Number: given to
Ramac 479/2B issue a
handra Classification: CRZ 111 temporary
Bhatta Field : 0-1-6 water
Kodlek Purpose: Residential objection
are, building certificate.
Gokarn Distance:500 m. Sea
a From the Bharata line
Village
Kutam

| a Taluk

| smt 20-06- Taluk: Kumta yes Approval
gowri 2017 Village: Gokarna has been
venkat Survey Number: 90/5 given to
arman Classification: CRZ 111 issue a
a Field : 0-2-0 temporary
gowda Purpose: Residential water
Gokarn building objection
a Distance:440 m, Sea certificate.
village From the Bharata line
kumta
taluk
Smt. 19-06- Taluk: Kumta yes Approval
Seetha | 2017 Village: Horabhaga has been
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y:;‘:,";"" ] (S:Jt;rvey Number: 90/5 given to
Pets ssification: CRZ 111 Issue.a . .
ataga Field : 0-2-0 temporary
ra Purpose: Residentlal water
Horabh bullding objection
aga Distance:315 m. Sea certificate
Village From the Bharata line '
Kumat
l a Taluk
6. | Mr 13-07- Taluk: Kumta es
© | Madev | 2017 Village: Horabhaga ’ ﬁg:?::;:
a Jatti Survey Number: 68/4 given to
Harika Classification: CRZ 111 issue a
ntra, Field : 0-2-0 temporary
Horabh Purpose: Residential water
aga building obfection
Village Distance:440 m, Sea certificate.
' From the Bharata line
Kumta
Taluk
7. | Mr. 21-07- Taluk: Kumta yes Approval
Venkat | 2017 Village: Holanagadde has been
raman Survey Number: 83/2 given to
a Classification: CRZ III issue a
Thimm Fiéld : 0-2-0 temporary
anna Purpose: Residential water
Pataga -| building ' objection
ra "Distance:315 m. Sea certificate.
Holang From the Bharata line .
adde .
Village
Kumat
a Taluk : i
8. | Shri. 19-06- Taluk: Ankola yes Approval
Subha | 2017 | Village: Harwada has been
s Telu Survey Number: given to
Harika 55/1d+4 ; issue a
ntra, ‘| Classification: CRZ II temporary
Harwa ‘Field : 0-5-0 water
d .Purpose: Residential objection
village building certificate.
Ankola Distance:260 m, Sea
taluk From the Bharata line
9. (Mr. 9-06-2017 | Taluk: Ankola yes Approval
| Madhu Village: Belekeri has been
kara Survey Number: 112 given to
Menas Classification: CRZ III Issue a
u o Field : 0-1-8 tengpmr‘f
Purpose: Residential water
sllere building cbjection
Distance:320 m. Sea certificate.
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:eleke From the Bharata line
village.
Ankola
Taluk
10. | Mr. 21-00- Taluk: Kumta yes Approval
Naraya | 2017 Village: Gude angadi has been
na Survey Number: 112 given to
Sulu Classification: CRZ 111 issue a
Pataga Field : 0-3-8 temporary
ra Purpose: Residential water
Gude building objection
angadi Distance:430 m, Sea certificate.
Village From the Bharata line
Kumta
Taluk
11. 11.09.201 | Taluk: Kumta yes Approval
7 Village: Gude angadi has been
Survey Number: given to
186*/1 issue a
Classification: CRZ 111 temporary
Field : 0-3-8 water
Purpose: Residential objection
| building certificate.
J Distance:430 m. Sea
| From the Bharata line
!
] 12. | Sri 21-09- Taluk: Kumta yes Approval
| Hanum | 2017 Village: Hubungeri has been
[ antha Survey Number: given to
J Thima 79/23E issue a
nna Classification: CRZ I11 temporary
Nayak Field : 0-12-0 water
' Hubun Purpose: Residential objection
| geri " | building certificate.
. village Distance:230 m. Sea
} Kumta From the Bharata line
Ir ‘ Taluku
| | |
[13. | Sri | 21-09- Taluk: Kumta yes | Approval
Nagap | 2017 Village: Hubungeri has been
|pa BN Survey Number: given to
| Rama '100B/16 issue
| | Hari Classification: CRZ 111 temporary
' | kantra Field : 0-4-0 water
Taluk: Purpose: Residential objection
Kumta building . certificate,
Village Distance:480 m. Sea
: From the Bharata line .
Hubun
geri A
14. | Smt 21-09- Taluk: Kumta yes Approval
Ganga | 2017 Village: Hubungeri has _ been
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' BN Survey N :
.| Thima Clussl?lcarlr:nb:etr:‘n?lflia ?;:32 _ W\

.| pa Field : 0-7-5.75 e
Howda Purpose: Residential wat ¥
\gfﬁgge Elstan;e:woo m. Sea ceitlﬂc:?e

rom the Bharata line ’
Kumta '
= Taluk .

+.| Sri 21-09- Taluk: Kumta
Ganga | 2017 Village: Hubungerl yhe ﬁggrov;leen
dara Survey Number: 79/43 diven to
BN Classification: CRZ 111 . issue
Jattapa Fleld : 0-2-0 - tempora ’
Nayak Purpose: Residential 'watzr "
Hubun bullding o objection
gen Distance:320 m. Sea certificate.
:{fﬂI‘;gt: ‘From the Bharata.line
Taluk Do _ _

16. | Sri 21-09- Taluk: Kumta ‘yes
Ahmed | 2017 Village: Hubungeri - Y ﬁggrov%!een
KAshi "| Survey Number: 100/1 given . to
m : Classification: CRZ III- issue a
Dumka Field : 0-5-8 .| temporary
r Purpose: Residential water .
Hubun building : objection
geri Distance:400 m, Sea certificate.
Village From the Bharata line
Kumta : H
Taluk

17. | Sri 30-11-2017 Taluk: Ankola yes Approval
Jitendr Village: Harvada has been
a Survey Number: given to
RAmda 253B/7 issue a
s Classification: CRZ III temporary
Bhute Field : 0-1-0 water
Harvad Purpose: Residential objection
a building certificate.
Village Distance:240 m. Sea
Ankola From the Bharata line
Taluk '

18. | Sri 27-10- Taluk: Honnavara yes Action  will
Bhush | 2017 Village: Pavinkurve be  taken
an Survey Number:47/5 After‘ )
Shivan Classification: CRZ 111 Receiving
anda Field : 0-1-0 full
Kadam Purpose: Residential document
Pavink building
urve Distance:290 m. Sea
Village From the Bharata line
Honna
vara
Taluk
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19. [ sp 27-10- Taluk: Honnavara - will
1 -— | lavala -| 2017 Village: Pavinkurve o 2:“0" taken
VEnkat Survey Number:63 After
eshwar Classification: CRZ 111 Recelving
alu Field : 0-10-0 . full
S/o Purpose: Residential document
Venkat building
swaml Distance:360 m. Sea
Reddy From the Bharata line
Pavink
urve
Village
Honna
vara
Taluk
20. | Sri 24-11- Taluk: Kumta yes - Approval
Gajana |2016 Village: Bada has  been
na - Survey Number: given  to
Keshav 253B/7 issue a
a Classification: CRZ 111 temporary
Baliga Field : 0-1-0 water
Bada Purpose: Residential objection
village building certificate.
Kumta Distance:240 m. Sea
Taluk From the Bharata line

The Hon’ble Chairman, Order No.: 18 Shri.
Bhushan Shivanananda Kadama case records. He said
that appropriate action would be taken afiter the receipt of
the records of the said case as they were incomplete and
the remaining 18 cases were permissible as pef the
notification of Coastal Control Zone 2011. Since they are
activities. This office has approved the issuance of a
temporary no objection letter and has recommended the
Karnataka State Coastal Control Zone Authority (KSCZMA)
for post-incident approval. It was unanimously approved
in the meeting of the District Coastal Zone Management

Committee.
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Qs
egardi
o a -
meters (development prohibited area) from the
iv ide line _of al "

to Karnataka State Coastal Control Zone Authority,
-Bangalore for discussig

Subject No: 19.3 has a total of 11 cases, Coastal
Contrql Zone Notification -2011/8(i) II1. CRZ-III.B(vii) do
not allow the activity to be done without a No Objection
Letter (NOL) from the Karnataka State Coastal Control |
Z_on'é Authority (KSCZMA). Regarding the recommendation
“to issue a_‘No Obj’éctién;'Lettér (NOL) ;‘rom the' Karnataka
State Coastal Control Zone Authority (KSCZMA). The NO
Rajya Sabha member informed in the meeting that it has
been placed for discussion and decision in the District

Coastal Zone Management Committee meeting.
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6/

qb

1 Of _Reconstructi Buildi R ir

Coastal Control Zone-

(No Developmental Area)

IIT 0-100 meters from the River tidal Area

ﬁ"; ;l:cl"\w Date  of | Details of application | New | old shara
receipt of | documents building | building
addres | application | - comstruc | reconstru
s of tions ction/rep
the : air
applica
nt
1 Mr. 19-06- Taluk: Kumta - Yes Approval

Govind | 2017 . Village: Horabaga has  been
a Survey No.: 13/8 given for
Shamb Classification:CRZ-II1 the.: -
haiya Area: 0-2-0 recommend
Pataga Building Area: 430 ation ~ of
ra Sg. m. Old House Tax KSCZMA
Horaba Assessment: 1979-80 :
ga New House Tax |
Village Receipt Payment:
Kumta 2016-17
Taluk Purpose: Residential

Building

Distance:50m. From
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River India Line

Village

Assessment: 1988-89

: ‘2'_' Mr. - 27-04- Taluk: Kumta Yes Approval. ... |
- | Nages | 2017 Village:Uppinapatna has  been
h Survey No.: 83/48 given  for
Rama Classification:CRZ-111 the
Ambig Area: 0-1-0 recommend
a, Bullding Area: 19%X13 ation of
Uppina Sq. m. Old House Tax KSCZMA
patna Assessment: 1990-91
Village New House Tax
' Recelpt Payment:
Kumta 2016-17
Taluk Purpose:  Residential
Building
Distance:30m. From
- River India Line
3. |Sri 5-07-2017 | Taluk: Kumta Yes Approval
Mahad " | village:Kagala has been
ev Survey No.: 260/6 given  for
Masti Classification:CRZ-111 the
Harika Area: 0-2-12 recommend
ntra Building Area: 18x20 ation of
Kagala 5g. m. Old House Tax KSCZMA
Village Assessment: 1989-90
Kumta New  House  Tax
Taluk ‘Receipt Payment:
[ 2016-17 :
. | Purpose: Residential
| Building
Distance:18m. From
x River India Line
4.. | Mr. 13-07- Taluk: Kumta Yes Approval
Mahab | 2017 | Village:Uppinapatna. has  been
aleshw ‘Survey No.: 83/4A given  for
ar Classification:CRZ-III the
Subbu ‘Area: 0-1-0 recommend
Ambig Building Area: 5x6 ation of
a | $q. m. Old House Tax KSCZMA
Uppina Assessment: 1988-89 -
patna ‘New . House  Tax
Village | Receipt . Payment:
Kumat 2016-17 . :
a Taluk -Purpose:  Residential
Building
Distance:80m. From
_|.River India Line
5. |Smt.la [13-07- | Taluk: Kumta Yes Approval
kshmi | 2017 Village:Uppinapatna has been
Rama Survey No.: 83/4B griven for
Ambig Py e recommend
8 . Buildi . Gxd ation - of
ina uilding Area: :
g;g:: Sq. m. Old House Tax KSCZMA
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i FW New House Tax

- [ Taluk Recelpt = payment:
2017-18
Purpose: Residential
Building
Distance:50m. From
£ Sh T _Frllxlre'r; lf:(dia :.Ine
i aluk: Kumta - Ye Approval
::&F:: 2017 Village:Aghanashin| ’ hg;) been
Survey No.: 226/1A given for
eshwar Classification:CRZ-111 the
a Area: 0-1-0 recommend
Pataga Bullding ation of
ra, Area:20x18Sq. m. Old KSCZMA
Aghan House Tax e
ashini Assessment: 1984-85
Village New  House  Tax
' Receipt Payment:
Kumta 2016-17
Taluk Purpose:  Residential
Building
Distance:30m. From
River India Line
Sri 24-07- Taluk: Kumta Yes Approval
Shank |[2017 Village:Hegde has been
ara Survey No.: 997/3A given for
Kanthri Classification:CRZ-1II the
Ambig Area: 0-3-8 recommend
a Building ation of
Hegde Area:20x20Sq. m. ! KSCZMA
Village Old House . Tax'
, Assessment: 1991-92
Kumta New House = Tax
Receipt Payment:
2016-17
Purpose:  Residential
Building '
Distance:20m. From
River India Line -
Mr. 24-07- Taluk: Ankola Yes Approval
Sharifa | 2017 Village:Juga has  been
bi. Survey No,: 99/1 given  for
Sulem Block No.242/1 the
an ‘Classification:CRZ-II1 rt:f:ommend
Sheikh Area: 0-1-8 gron
Juga Building KSCZMA
Village Area:30x22Sq. m.
Old House Tax
Ankols Assessment: 1990-91
Taluk New - - House - Tax
Receipt Payment:
2016-17
Purpose:  Residential
Building
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| Distance:15m, From T

9 B Mr 10-10 ?i\;e; l:dl: lI.Ine —_— = -

o a 2 o aluk: An -

" | Kumar | 2017 Vl!lage:ShI:u:u Yes :Egrw%'een
a Survey No.: 27 given  for
Beera Block No.242/1 the
Harika 'Classlﬂcatlop:CRZ-III recommend
ntra, Area: 0-3-0 ation of
Shirur Bullding ‘ KSCZMA
u Area:26x20Sq. m.

‘| Village ' Old  House  Tax
’ Assessment: 1990-91
Ankola | New House Tax
Taluk Receipt Payment: |

12016-17

Purpose:  Residential |
Building ~ e
Distance:40m. ° From
River India Line -

10. | Abdul | 24-11- Taluk: karwara Yes Approval
Rajak |2017 Village:Nandagada has been
Shek Survey No.: 255/78 given  for
Abdul Block No.242/1 the
Mulla Classification: CRZ-11T recommend
Nanda Area: 0-1-0 ation of
gada Building KSCZMA
Village Area:36x82Sq. m. ot
Karwar Old House - Tax
Taluk Assessment: 1989-90

New House . Tax

Receipt Payment:

2016-17

Purpose:  Residential

Building

Distance:80m. From

River India Line

11, | Sri 21-10- Taluk: Karwar Yes Approval

Krishn | 2017 Village:Bolashitta has been
a Survey No.: 119/2 given for
Vishwa Block No0.242/1 the
nath Classification:CRZ-III recommend

‘Majalik Area: 0-1-8 ation of

ar Building KSCZMA
Bolashi Area:36x235q. m.
tta Old House Tax
village Assessment: 1989-90
Karwar New House  Tax
taluk Receipt Payment:
2016-17
Purpose:  Residential
Building
Distance:15m. From
River India Line
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‘ The Hon ble Chairman, as per the Coastal

Control Zone 2011 Notification, a No Objection Letter has

to be issued by the Karnataka State Coastal Control Zone
Authority (KSCZMA), and therefore, the District Coastal
Zone Management Committee unanimously approved the
recommendation to refer the said 11 cases to the KSCZMA
for further appropriate

19.4: Regarding the submission for discussion
regarding sendi he case of construction/r ir

residential buildings __ within 0-200 meters

development prohibited area) from the seaward
boundary line of Coastal Control Zone III (CRZ-111)

to_ the Ka_rnatal_(a State Coastal Control Zone
Authority, Bangalore. |

Subject No: 19.4 has a total of 7. .cases, as it is a
permissible activity as per Para 8(1) 111, CRZ-111.B(vii)
of Coastal Control Zone Notification-201, regarding the
recommendation to issue a No Objection Letter from the
Karnataka State Coastal Control Zone.A_uthority (KSCZMA).
The said matter has been placed for discussion and
in the District Coastal Zone Management

decision
Committee meeting, the Member Secretary informed in

the meeting.



] (0] | |

72

Coastal Control Zone- 11i 0-200 meters from the River tida] Area |
(No Developmental Area)
Sl. - Name [ Date of | Detalls of application New Old
No ’and . yreceipt of | documents P building building el
addres | application comstruc | reconstru
s of tions ction/rep
the air
applica
nt -
1. | Mr. 02-06- Taluk: Kumta - Yes Approéval
Vinaya | 2017 Village:Bavoikodlu has been
k Mani | Survey No.: 119/2 given  for
Kurle Classification: CRZ-111 the
Baviko Area: 0-1-0 recommend
dlu Building  Area:6x5Sq. ation of
village. m. KSCZMA
Kumta ] Old.  House . Tax
Taluk Assessment: 1990-91
. New House Tax
Receipt Payment:
2013-14
Purpose: Residential
Building
Distance:90m. From
River India Line
2. | Smt. 02-06- Taluk: Kumta - Yes Approval
Rashid | 2017 Village:Hubbangeri has been
abi Survey No.: 119/2 given  for
Muha Classification:CRZ-111 the
mmad Area: 0-1-0 ref:ommend
Ali Building ation of
Abusali Area:436.00Sq. m. KSCZMA
a Oid House Tax
Mulla, Assessment: 1989-90
Hubba New House Tax
ngeri Receipt Payment:
Village 2017-18 _ _
Kumat Purpose: Residential
a Taluk Building
Distance:90m. From
River India Line rr—
5 Tiire 02-06- Taluk: Kumta - Yes hgs been
Sumitr | 2017 Village:Mukri Devagiri
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o Survey No.: 19/4 given  for
.| Mohan Classification:CRZ-111 the
Mukri Area: 0-1-0 “ recommend
Devagi Bullding Area:360. m. ation of
ri Old  House  Tax KSCZMA
Village Assessment: 1981-82 :
Kumta "|New  House Tax
Taluk Receipt Payment:
2017-18
Purpose:  Residential
Building _
Distance:120m. From
River India Line
Smt 16-09- Taluk: Kumta Yes Approval
Laksh | 2017 Village:Mukri Matta has been
mi Survey No.: 116/1 given  for
manju Classification:CRZ-111 the
nath Area: 0-1-8 recommend
Mukri Building Area:360. m., ation of
matta Old House Tax KSCZMA
village Assessment: 1981-82 .
Kumta New House Tax
Taluk Receipt Payment:.
2014-15°
Purpose:  Residential
Building .
Distance:120m. From-
River India Line
Smt 16-09- Taluk: Kumta Yes Approval
Laksh | 2017 Village: Matta has been
mi Survey No.: 10/7 given for
mahad Classification:CRZ-III the
ev Area: 0-4-0 recommend
Ambig Building Area:140. m, ation of
a Confirmation letter for KSCZMA
matta fishermen from the
village Samudra Bharat Line
Kumta to engage in their
Taluk profession
Smt 16-09- Taluk: Kumta Yes Approval
Chaitra | 2017 Village:Matta has been
Chandr Survey No.: 10/5 given for
akanta Classification:CRZ-111 the
matta Area: 0-2-0 recommend
village Building Area:150, m, ation of
' Kumta Confirmation letter for KSCZMA
Taluk fishermen from the
Samudra Bharat Line
to engage in their
| profession ]
Preside 06-07- Taluk: Kumta ‘ Yes Approval
nt 2017 Village:Nada  Muskeri has  been
Ganga Survey No. 35| given for
vali Classification:CRZ-II1 the - _
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| Fisher ' [Area 0.2~ ———T1— ' recommend |
-| men's_ Old .  House Tax i -~ | atlon__ _

Associ Assessment: 1990- 91 KSCzMA |

ation New House Tax

Cooper Recelpt Payment:

ative 2016-17

Society Purpose: Fishermen's

Limite Co-operative Soclety

d, Bullding Distance 22

Nada from Sea India Line

Masker

i

Village

Kumta

Taluk

The cases of serial number (5) and (6) are
related to the fishermen's fish shelter project. Documents
have been submitted regardihg the fishermen's profession
and their tradltlonal ~membership of the Iocal community.
The said cases fall w:thm the '0-200 meters of the
development prohibited area of Coastal Control Zone 111,
and as per Para 8(1) 111 CRZ III. B (vii) of the Coastal
Control Zone Notification -2011, construction of residential
houses of the tra.ditiohal" 9_th community_ including
fishermen along the seashore between 100-200 meters
from the high tide line is perm:ssnble The member

secretaries informed the meetlng

The Hon'ble Chairman said that since the said cases are
permissible activities as per the Coastal Control Zone
‘Notification 2011, a No Objection Letter has to be issued
by the Karnatake State Coastal Control Zone Authority
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(KSCZMA). The District Coastal Zone Management

Committee  meeting unanimously  approved the

recommendation to KSCZMA for further appropriate action
In the said cases.

: r f i k i
brivate projects,

19.5 (A): Request for issue of NOC to Sri. Ajaykumar
Puvathkunnel, Mangaing Director of Holistic Research
center, Ayurveda Yoqga Villa, Kerala_has applied for CRZ
clearance for Construction of Ayurveda Yoga Village

Survey no. 83 of Divqiri Village, Kumta Taluk’
Uttarakannada District.

Sri.  Ajaykumar  Pruvathkunnel, Mangaing
Director of Holistic Research centre, Ayurveda Yoga Villa

Kerala who belongs to Devagiri village of Kumata taluk No.
83.

’SI.No Proposed Construction - \Area In|

Square Feet

|1 Yoga Hall Building (Temprory) '12272.50 \

2. Treatment'Room Buﬂdlng 355.00 \
|

(Temprory)

| Resturant Bmldlng (Temprory) 1082 00

' Consulation Room Buildings

General Ward Building
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6. Reception/Office Building 215.63
s Go-Shale (Cow Shed) (Temprory) | 1080.00
8. [Medicine Store Room Building 215.63
9. Medicine Preparation Unlt 330.00
10. Cottage Buuldlng : 1041.25
11, Kalari-Hall Building (Temporary 552.75

| _Total  |8067.76

The member-executives informed the meeting that
the following documents and applications related to the
project have been submitted to this t;ffice for the above
activity, o

1 Form-1 (Annexure-IV)

. Survey map of the location

. RTC Land Registry

. Location map

Project report

Size of the Project: 8067.76 Sqft.

Estimated cost of the Project: Rs/68,77,00/-

- As per Government Order No.: APG 1062 CR Z 2014
Bangalore, Date: 16-01-2015, Rs. 50,000 has to be paid
up to Rs. 1 crore” and accordingly, the application
processing fee of Rs. 50,000 has been paid. However, the
Member Secretary informed the meeting that the

documents submitted by the applicant are incomplete.

FNompwp
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| The Member Secretary Informed  the
meeting that the office conducted a site Inspection In this
regard and found that the site falls within the .
development area of ‘Karavala cOntrol Zone-1 and is .
located 85 meters away from the hlgh tlde level of the sea.

1. Site Inspection Report
2. CRZ Map
3. CZMP Map

Sri Ajaykumar Puvathkunnel, Managir;g Director of -
Holistic Research Centre, Ayurveda Yoga Villa, Kerala has
requested CRZ permission for the construction of
Ayurveda Yoga Villa at Sy.No. 83, Devagiri village, Kumta
taluk, accordingly:-The said project is subject to the
Coastal Control Zone Notification-2011.

> Para & III CRZ-111 (a) (iii) (g) - Hospitals, schools, ‘5
public shelters necessary for local residén;s. _Community

>Construction of toilets, bridges, roads, water supply,
drainage system, sewage treatment plants, cemeteries
and electricity supply and these may be permitted by the

CZMA.

The member secretaries informed the meeting
that since the proposed area of the said project is
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adjacent to the hlgh tide line area, It has been decided

whether the above mentioned activity is permissible under
the Coastal Control Zone 2011 Notification Rules or not
and a recommendation has been submitted for discussion
and decision of the District Coastal Zone Management
Committee meeting regarding the Karnataka State Coastal
Control Zone Authority (KSCZMA).

The Honorable Chairman said that the said project
is Yoga Villa, which is related to the development of a
resort. According to the regulatlons of the Coastal Control
Zone Notification 2011-, the said activities are not allowed
in the 0-200 area. T"he'refore, to get clarity about the said
project, it was unanimouSIy;ap'proved in the meeting of
the District Coastal Zone Management Committee.

19.5 (B): Request for issue of NOC to Sri. Roshan

Pinto, proprietor, M/S. Leisure Route Mangalur for

Deviopment of Garden, water Sports, Food Courts,
Wash Rooms etc., are of 2 Acres 'Ia.nd in_Kodibag

Village & Karwar Taluk Uttarakannad District.

Sri. Roshan Pinto, Proprietor, M/S Leisure Routes,

Mangalore Uttarakannada Taluk Kodibaga Village. The

Member Secretary informed the meeting that an

application was submitted to this office seeking CRZ
permission for the development of Garden, water Sports,
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-_FOOd Courts, Wash Rooms, and the sald proposal was
presented for discussion at the District Coastal Zone
Management Committee meeting held on 07-03-2017.

1. Form-1 (Annexure-1V)

2. Project Details

3.Size of the Project :2 Acers .

4.Expected cost of the project-70 Lakhs

5. Governmenlt Order No.: AAPJI 1062 CRZ 2014
Bangalore, Date: 16-01-2015, a fee of Rs. 50,000 per
month has to be paid and accordingly, the application
processing department has paid Rs. 50,000, it was

informed in the meeting

In this regard, the said project_ar'ea falls under
Coastal Control Zone-1, Karavali. As pér the notification of
Control Zone 2011, the said project area falls in the
developed area of for the said activities in Coastal Control
Zone-1. Therefore the member secretaries informed the
meeting that the matter has been . submitted for
discussion and decision at the District Coastal Zone
Management Committee meeting on whether appropriate
action can be recommended to the KSCZMA for further

action

The Hon'ble Chairman said that the applicant has
requested CRZ permission for Development of Garden,
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water. Sports, Food Courts, Wash Rooms. According to
the notification of Coastal Control ane 2011, the said
activities are not allowed in Coastal Control Zone-11,
However, since the said project area falls in a developed
area and a no objection letter has to be given by KSCZMA,
it was unanimously approved in the meeting to
recommend the said case to KSCZMA for further

appropriate action.

The Hon'ble'Cha_lrman said that the applicant has
requested CRZ permission for Developm'ent of Garden,
water. Sports, Food Courts, Wash Rdoms. According to
the notification of Coastal Control Zone 2011, the said
activities are not allowed in Coastal Control Zone-11.
However, since the said project area falls in a developed
area and a no objection letter has to be given by KSCZMA,
it was unanimously approved in the meeting to
recommend the said case to KSCZMA for further

appropriate action.

Accordingly, dated: 20-04-2017, this office letter
No.: Pranip/Kasava/Ka/Neera/2016-17/98. The said
proposal has been recommended to KSCZMA for further
appropriate action. This was discussed in the meeting of
Karnataka State Coastal Zone Management Authority held
on 17-06-2017 under the chairmanship of Additional Chief
Secretary to the Government, Forest, Ecosystem and
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Envlronment Department. In the sald meeting, it was
considered that the proposed project site is in CR MZ-1
Zone and is on the sea side of the official building/road,
therefore, as per CR Med Notification. 2011, there is no
Sscope for new building. However, since it is seen that this
IS a necessary project for tourism development and
Promotion of water sports, it has been decided to issue a
directive to the District Level Coastal Zone Management
Committee to obtain a detailed project report on this
matter, including development aspects and future
environmental protection measures,” and to obtain a
revised proposal including the necessary minimum
constructions and examine it, the Member Secretary said
in the meeting. '

Sri. Roshan Pinto, Proprietor, M/é Leisure Routes,
Mangalur  has submitted a detailed project report
covering the'aspects of '_ sustainable = development in
relation to the said projects and has'also. submitted a
document regarding the Iprovision of t'wd_ LTC boats by the
Port Department since August 1980. As per the Coastal
Control Zone Notifiéation, there - is scope for the
development of sites in the areas identified for the
construction of hotels or resorts for the use of pilgrims or
visitors, subject to the conditions mentioned in the
guidelines in  Schedule-II. Tiwerefofe, the Member

Secretary informed the meeting that the consideration of
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the
he said actlvlty under the tourism plan has been re-
submitted for discussion and decision of the District
Karavali Zone Management Committee.

The Hon'ble Chairman said that the applicant has
requested CRZ permission for the Development of Garden,
water, Sports, Food Courts, Wash Rooms. Considering the
said project as a project, it was considered appropriate to
issue a no objection letter and it was unanimously
approved in the meeting of the District Coastal Zone
Management Committee to forward the said case to

KSCZMA.

19.5 (C): Request for issue of NOC to The Executive

Engineer P'or Division, Karwar applied for CRZ

cleararice of 2nd stage development of Karwar Port-
Co_nstruction of Nrothern Breakwater, Karwar-first
phase. '

The Engmeer, Port Dwus:on, Karwar had submitted
e for a 2nd Stage

tion of Northern
aid proposal was
| Breakwater

an application to ‘the CRZ offuc
development of Karwar Port-Construc
Breakwater, Karwar-first phase. The s
placed for discussion in the District Coasta
gement Committee meeting held on 07-03-2017, the

ecretary informed in the meeting.

Mana
Member S
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- Form-I (Annexure-1V)

. Detailed _P'roject Iie;.iort

Size of the Project : 6.00 Sq, Karwar

- Expected cost of the project- Rs. 450 Crores ,
Estimate cost of the Project-Rs.125 Crores
Application processing fee has not been paid.

U A W NR

The member secretaries informed the meeting that
the said project area falls within the Coastal Control Zone
Zone- and is found to be at the tidal level of the sea.

Coastal Control Zone Notification-2011:-

>Para 7(1V) CRZ-(1V) B :

> Para 4 (i) (f)- Construction and maintenance of ports
and harbours, jetties, wharves, qua\:(s, slipways, ship-
building yards, b_arriers, works, dredging measures

The Karnataka State Coastal Control Board has issued a
notification regarding the sanctioning of the said projects
as per the notification of the Coastal Control Zone 2011.
The member secretaries informed the meeting that the
proposal to make the Zonal Authority KSCZMA a Shivara
has been tabled for discussion and resolution at the

District Coastal Zone Management Committee meeting.



34
11

The Hon'ble Chairman asked the Port Oﬁi&er
present in the meéilng about the preparation of the
Environment Impact Assessment (EIA) report of the said
project. Since the said Environment Impact Assessment
(EIA) report of the said project is not available, it was
suggested in the meeting that a decision can be taken in
the next meeting -after the Environment Impact
Assessment (EIA) report of the said project is received. A
letter has been written to the Executive Engineer, Port
Division, Karwar as per this office letter number:
Pranis/Kanav/864/2016-17 on date: 07-03-2017. The
subject matter is that the said person has submitted the
Environment Impact Assessment (EIA). report regarding
the said project to this office on date: 20-09-2017 and the
said case has been re-presented for discussion and
decision of the District Coastal Zone Management

Committee meeting. The Member Secretary informed the

meeting.

The Hon’ble Chairman stated that since the said
project is a permissible activity as per the Coastal Control
Zone Regulations 2011, a no-objection letter has to be
issued by KSCZMA, and therefore, the matter has been
unanimously approved by the District Council in the
meeting of the Coastal Zone Management Committeg to
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_féCOmmend the sald case to KSCZMA for further
appropriate action.

MERCHANTILE LTE. For tin Ware H i

Facility of 26088 KL Liqui r rminal_wit

nnection_Pipeline form of Storage Tank a
Karwar Port Area at Survey Number 137 4-111

Aligadda) Villa e, Karwar Taluk, Uttarakannada

Mysore Mercantile Company Limited has sold to this
company on 05-01-2016 the premises of 26088 KL Liquid
Cardo Terminal with Connection with'connecti'ng pipeline
form Jetty to storage tank Molasses, Edible Ile plam Qil
Kerosene, Aviation Fuel High Speed Diesel, Lubricating Oil,
Furnace oil Low Sulphar Heavy Stock Storage a Project at
Bada-111 (1) cso0a3 & . 1379 d8 "Ware Housing facility of
26088 KL Liquid Cardo Terminal with Connection with
connecting pipeline form Jetty to storage tank Molasses,
Edible Ile plam Qil Kerosene, Aviation Fuel High Speed

Diesel, Lubricating Oil, Furnace oil Low Sulphar Heavy

Stock Storage a Project Zone permission sought.

Secretary said in the meeting

The said project (plan) Coastal Control Zone

Notification-2011:-
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> Para 8 (111) CRZ-III A (i)-This applies to areas falling
within the limits of any notified port.The term "no-
development area" does not apply.

> Receipt and storage of petroleum products and solid

- wastes (not included In the lists) as specifically mentioned

in para8 (111) CRZ-111 A (iil) (e) - Annexure ||

> Para 8 (111) CRZ-III B (IV) - Storage of non-dangerous
goods like cooking oil, fertilizers, food grains etc. at
notified ports.

_ The Member Secretary brought to the notice of the
meeting that the Coastal Control Zone Notification 2011
Regulations: 7Per,missible activity but Bitumen and
Molasses Chemical Products are not included in the
inventory lists as specifically mentioned in Annexure-|| of
the Coastal Control Zone Notification 2011 and the
Member Secretary informéd the meeting that the
recommendation to’ the Karnataka State Coastal Control
Zone Authority (KSCZMA) to obtain permission from the
concerned department MOEF will be placed for discussion
and decision in the District Coastal Zone Management

Committee meeting held on 07-01-2016.
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‘ble Chalrman Informed the meeting that
Is only allowed for the storége of
products, Edible Low Oil, palm oIl

Aviation Fuel High Speed Diesel, Lubricating OII,
Furance oj Suophar Heavy Stock and Lo
Stock Storage,

... The Hon
Since pei'mlssion
Molasses chemical
Kerosene,

W Sulphar Heavy
the Karnataka State Coastal Zone Control
Authority has to Issue a no-objection letter., Therefore, the

recommendation to KSCZMA was unanimously approved
in the meeting of the District Coastal Zone Management '
Committee (as approved), the Member Secretary
informed the meeting. The said matter was discussed in
the Karnataka State Coastal Zone Management Authority
meeting held on 30-01-2016, as Molasses product is not
included in the list mentioned in_Annexure-11 of the -
Excise Control Zone Notification 2011, Except Molasses,
Edible Oil, Palm Oil Kerosene, Aviation Fuel High Speed

Diesel, Lubricating Oil, Heavy Stock Storage Bank
construction only, Furnace oil. '

Mysore Mercantile Company Limited Karwar Port: Stating
that 3 oil storage tanks in the area'a_re operating after
obtaining no objection letters from the Centre and the
Department of Climate Change for storing mclasses, the
authority has submitted a request to re-examine the no
objection letter issued by the authority as it is not
included in the list of Hazardous Waste'[Management and
Handling Rules 2016 5 Molasses items and has requested
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______ ority to grant permission from th_é Cd_asfal Control

Zone for the construction of T

a storage bank.

KSCzMA authority has decided to Issue a no objection
letter on 18-03-20170r the construction of a storage bank
in the KSCzMA meeting held on the same day. The
applicant has submitted a request seeking permission for
storage of Bitumen. Therefore, the Secretary of the
Department of Forgst Environment and Biology, Bangalore.
The applicant has been asked to submit a fresh application
in Form-1 along with a r._évised environmental plan
including the proposal for sto%age of Bitumen, as per the
instructions, the applicant has' re-applied to this office and
has submitted Bitumen. The documents ‘regarding the
already granted p‘er_rﬁiss;on for storage in the said matter
have been re-submitted for the decision of the District
Cbastal Zone Management Committee ‘meeting, the
Member Secretary informed the meeting.

Since the Hdri’ble Chairman has "-already given
permission for the said project for Molasses collection
from MOEF, now the ODEE has to gi\}e a no objection
letter for the Bitumen percentage as well, the said case
was unanimously approved in the meéting of the District
Coastal Zone Managefnent Committee to, recommend the
'said matter to KSCZMA for further appropriate action.



President Velkonda Fisheries Cooperative Society
Limited, who has submitted an application to this office
regarding the construction of an ice plant in Survey No.
291 of Kasarakoda village, Honnavar taluk, and presented
it for discussion and resolution in the meeting of the
District Coastal Zone Management Committee held on 07-
01-2016. Honorable President, the construction of an ice :
plant in the Karavalli control zone, which is not in
accordance with the CRZ notification , is a violation of the ?
reason / reason for the construction of any development 5
activities, buildings in the area no-objection letter from '-._
this office before proceeding. He said that appropriate
clarification should be given regarding the construction of '

an ice plant already under control. :

The said matter was discussed in the Karnataka
State Coastal Control Zone Authority Committee meeting
held in Bangalore on 30-1-2016. It was stated in the
meeting that the construction of an ice plant in the
Coastal Control Zone without permission in Survey No.
291 of Kasarakoda, village of Honnavar taluk is a violation
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__of the Akhata Notification 2011 and as Indicated during
the said meeting. It was suggested that ap;;r‘on&li;;:_e” o
information should be given about the construction of an
ice plant without ﬁermission in the coastal control zone.
This office has issued a notice to the said applicant. The
applicant has replied to the said notice on 09-04-2016.

The said report was submitted to the Secretary of the

Government, Bangalore for further appropriate action. The
Member Secretary lnfdrmed the meeting.

.. Further, the __Sécretary to -the Government.
Départment of Forest, Environment and Biology,
Bengaluru, letter No'.:"Aparji‘ 5 CRZ 2016 dated: 23-08-
2017, the said =Ease_= is per-mi"ssib‘le as per the rules of the
Coastal Control Zone Notification and the ‘'said applicant
has started building"the ice plant without knowledge, and
since he has givenlisuch ap.ology, the said proposal was
discussed in the 19th Karnataka ‘State Coastal Zone
Management Authority meeting held on 25-07-2017. The
said case was preéehted in the District Coastal Zone
'Management Committee meeting. The Member Secretary
has directed to take further action in.the meeting

The said case is under the Coastal Control Zone

Notification-2011:-

Para 8111 CRZ-111 (a) (iii) in (I) - Fish drying
yards, auction milking yards, boat building sites, ice
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S D??_nufagturlng Plants, ice crushing units,. fish procésslng
facilities, etc., are necessary facllities for the local fishing
Community, |

The sald area Is 375 meters from the coastal control
line and the river Is. Visible and falls In the area of Zone-
111, which is 35.10 meters from the sea line. At that time,
the ice plant was already ‘_constructeq.ﬂHe brought this
matter to the notice of the Member District Coastal one.
Management Committee for discussion and decision
Therefore, thé said case has been. i'e~presented for” .
discussion and decisiio'n at the District "Coastal_ Zone
Management Committee meeting, the. rﬁe’mber secretary

said.
The Hon'ble Chairman said that the said project is
related to the development of fishermen. Since it is a very
necessary activity for fish storége and the Coastal Control
Zone Rules 2011, the promotion of ice floes is permissible.
Considering the reply given by the Pelukonda Fisheries ;
Cooperative Society Limited, the No Objection Letter has :
to be issued by KSCZMA, the said case was approved by
the Coastal Zone as a matter of recommendation to
KSCZMA for further appropriate action. The Committee
unanimously approved the said case in the said meeting. '



- 19.5(F); Regarding the construction of a 4,60 MLD

The Member Sécretary' informed the meeting that
the Assistant Execu_t_l{fe Engineer, Karnataka Urban Water
Supply and Drainage Board, Sub-Division Karwar, has
submitted an applieétion seeking a 'Coa'stal Control Zone
No ‘Objection Letter (COR) for the construction of a 4.60
MLD capacity Gramséra Sewage Treatment Plant (STP) at
Shashihittal (Gun'da)_" in Kumta Taluk of Uttara Kannada
District on 20-12-2017. T

The office condugted a site inspection in this regard -
and the I. P. S. Devolt N¢ 140 25 19.2", 740 23 40.9" of
the said area - the Member Secretary informed the

meeting.

The Assistant Executive Engineer, Karnataka Urban
Water Supply and Drainage Board, Sub-Division Karwar,
has requested to grant permlssmn for the construction of
a 4.60 MLD capacity Gramsara Purification Unit (GPU) at

Survey No. 561/2 Shashihittal (Gund) of Kumada village,

Kumada taluk, and accordingly:-
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[Para 8 1 C.R. Z. -1 (i) [b] Pipelines and conveyance
- Systems including transmission lines. and [c] Facilities
necessary for the activity permissible under C.R. Z. -1.
Whether permissible or not?

As per Notiﬂca’tidn/Regulations ‘2_0121 The. above.
Coastal Control Zone is ,recommvende'.d- by the Coastal -
Karnataka State Coastal Control -Zone Authority
[CCZA].The matter h'as'been_' submitted "for’di‘scussion and
decision at the District Coastal Zone Management.
Committee meeting, the member seér.efary informed the

meeting.

The Hon'ble Chairman said that the said project is.. -
permissible or not as per the Coastal Co_nfrol Zone Rules
2011 and that a-no objection letter should be issued. The
matter was unanimously approved in the meeting of the
District Coastal Zone Manégement_ Committee to
recommend the said case to the KSCZMA for further

appropriate action.

19.5(G): Regarding the construction of a rock

garden at Dr. Rabindranath Tagore beach in Karwar -
aluk of Uttara Kannada distri :
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Dr. Rabfndranath Tagore beach in Karwar taluk of
Uttara Kannada district, from 1989 to 1992, a chlldrens

toy train road/village was built for the convenience of
tourlsts on the- beach Station and train garage building,
fish aquarium, planetarlum Mayura dancing fountains
were built. In the year 2000, a signal tower was built to
transmit. signals to shlps arriving at Karwar ports. After
the Kadamba naval base was started in 1989, in memory.
of the naval base, |n: 2006, a naval museum was built in
the coastal control zone with permission from the Central
Forest and Envnronment Department. Accordingly, to
introduce the cultural programs of the coast, the Coastal
Festival has been held since 1994. Dr. Rabindranath
Beach has been built on Mayuravarma Vedike. Also, for
the convenience of the public and tourists coming to the
beach. A public toilet (not in the rock garden area) has
been built. In memory of the visit of the nationally
renowned poet Dr. Rabindranath. Tagore to Karwar, a
statue -of Dr. Rabindranath Tagore was installed in the

year 1970 _between the Fish Aquarium and the

Planetarium.
As explained above, the above buildings were

Iconstr'ucted before the Coastal .Control Zone.came into
emstence and smce the buildings are very old and the
reconstruction work has been started according to the
:present needs. Among them, in the southern part of the
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- Rock Garden area, there is the Mayura Dancing Fountain =

which was inaugurated in 1998 and the Signal Tower
which was inaugurated in 1996 and ‘the old toilet which

was constructed by the Municipality in 1990 and the.
Children's Toy Train which was Inaugurated in 1989-90 on
the western and eastern sides. The place in the middle of
the four-way quadrilateral described above is completely
Covered with vegetation and none of the above buildings
are in a condition for public use, so it has been decided to
construct this middle placé as a Rock Garden. In this, the
- Rpck Garden is being developed. PVT. EOF No 'bad things'
are happening. The existing _signéli tower has been
renovated. The old car is being converted into a building
with a grand entranc'-e and'a_ grand reception. The tree in
the park is a tree of Kunabi, Go_wda,.Gonda, etc. Statues’
introducing history to the public and tourists are installed
for their protection. A compound wall of about 500 m long
is being constructed on the National ‘Highway 4/6 lane
using the stones available at the time of deve!opment
Inside the compound wall of the compound wall, there is a
guard post for security of this park and a meetmg place

for providing information to the ‘public and for the

convenience of the public ./ tourists, since the toilet built

by the Municipal Council earlier has been demolished,
replacement toilets are being arranged in the compound
wall. Since fishermen mostly live "in Uttara Kannada

district, a statue depicting a fisherman holding a phone
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and fishermen's boats are being Installed In the park for
public viewing. Also, adventure sports are provided to- !
adventurous students and tourists coming to the park.
Steps have been taken to grow other trees and other
plants along with the existing trees In the park. Steps are
also being taken to renovate the Mayura Dancing Fountain
in the coming days. Considering all the factors involved.
This area is facing the land area and the previous. Since
the 9th miniature railway line comes in the middle of the
road/village and this area falls in Coastal Control Zone-2,
this park will be a redevelopment of a previously
developed area. Therefore, it is necessary to grant
appropriate permission in this regard

The prbposal .of the member secretary of the Uttara
Kannada District Tourist Places Development and
Conservation Committee was thoroughly examined. The
member secretary ° of the -District ' Coastal Zone
Management Committee said that it falls in Control Zone-
1 and since it was built before 1990, there is scope for
repair/maintenance.

The photo of the inauguration of the Putani train at the
said place in 1998 has been presented by Shri Atul Kumar
Tiwari, B.A.S., who was the Deputy Commissioner of
Uttara Kannada District. In addition, there are the remains
of the Mayura Sruthya Ranjayu (discontinued) fountain
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~and Its bullding at the sald place, The sald bulldings were
Inaugurated on 15/08/199g by the Honorable Shri P.S.
Jalwant, the Dlstrltt'ln'-charge ‘Mlnlster’e;n'd Excise Minister.
There is a photo of the foundation stone of the slgnal
tower and public tollets and it has been submitted with its
installation. It has been stated that a park has been built

at the said place at pPresent and this work has been
undertaken for the development of tourism. |

Therefore,  after examining  all  ‘these
reasons/documents and considering the old Signal Tower,
Mayura Dance Fountain, and toilets, the proposed
construction of a rock garden for tourism development, as
@ special proposal, was considered. appropriate and
approved by paying the appropriate aﬁ'\ount as per CRZ
regulations. It was submitted that the Uttara Kannada
District Karamu Zone Management Committee (DCZMC)
~.approved the project and forwarded _the said case to the
KSCZMA at the meeting of the Dis_tfict ‘Karavalli Vane
Management Committee. |

19.5 (G) (i) Regarding the réconstrgction' of
Planetarium_Taralaya Branded Food Court at Dr

Rabindranath Tagore Beggh .in__Karwar Taluk of
Utt&l Kann;’:_da District - '
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The Uttara | Ka 26
e MR nnada District Tourist Places
rvation Committee, formed under
the chairmanship of the Honorable District In-charge
Minister,. has Invited tenders as per the rules and awarded
a contract to Shri Rajesh S. Kamath to start branded food
stalls at the Padarl location for the development of
tourism in the Panitorium (Observatory currently closed)
arga of the Dr. Rabindranath Tagore beach area and for
the convenience 'of tourists. The. present member
secretaries of the Uttara Kannada District Tourist Places
Development and ~Conservation Committee have
submitted the following proposal.

: Dr. Rabindranath Tagore beach in Karwar taluk of
Uttara Kannada district. From 1985 to 1992, a children’s
toy train, station and train garage building, fish aquarium,
planetarlum Mayura dancing fountains were built for the
convenlence of tourists on the beach. In 2000, a signal
tower was built to transmit signals to ships arriving at
Karwar ports. After the Kadamba Naval Base was started
in 1989, in memory of the naval base, in 2006, a naval
museum was built with permission from the Central Forest
and Environment Department in the Coastal Control Zone.
Accordingly, the Coastal Festival has been organized since
introduce the cultural programs of the coast.
ma beach The stage has been built. Also, 2
tin the rock garden area) has been built

1994 to |
Mayura var
public toilet (no
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__ for the convenlence of the pEbllc and tourlsts coming to
the beach. In memory of the nationally renowned poet
Rabindranath Tagore, a statue of Dr. Rabindranath Tagore
was installed in the 'year 1970 between the Fish

'‘Ashveriyam' and the Planetarium in the year 1970.

A children's toy train, station and train garage were
built on the Dr. Rabindranath Tagore beach in Karwad ;
taluk of Uttara. Kannada district frqm-:'1992_-onward$ for
the convenience of tourists. A fish aquérium, a planiarium
and a peacock dancing fountain were built. A signal tower
was built in 2000 to transmit signals to-ships arriving at
Karwar ports. After the start of the Kadamba Navy in
1989, a naval museum was built in 2006 in the coastal
control zone in memory of the naval base, and .accordingly,
a coastal festival was organized from 1994 to introduce
the cultural programs of the coast. Dr. Rabindranath
Mayuravarma, a stage was built on the beéch. Also, a
public toilet (in the rock garden area) has been built for
the convenience of the public and tourists coming to the
beach. In memory of the nationally renowned poet Dr.
Rabindranath Tagore, wljo donated a hill to Karwar, a
statue of Dr. Rabindranath Tagore was installed in the
year 1970 between the Fish Australium and the

Planétarium. 5 ¢
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As explained above, the above buildings were constructed
before the Coastal Control Zone came into existence. The
construction of the Sadar buildings is very old and the
reconstruction work has been started according to the
. current ,needs._This planetarium has been installed with
the previous science models since they are very old and
the building is completely damaged due to rainwater
leakage. The reason is that the Sadar planetarium has
been renovated and reconstructed to provide educational
and scientific information to the students and tourists.
Also, for the convenience of the tourists and students
coming for this educational tour, along with the
development / reconstruction work of the park, a system
to sell food for the convenience of the tourists coming is
being looked into.:A septic tank is being installed to treat
the liquid waste generated on site action has been taken
as per the SWM Byelaw 2016 to provide the maintenance
center. For the security and protection of this place, a
compound wall has been built around it and the building
to be renovated is made of iron. Angles and trusses are
installed and GI sheeté are installed'oh it. Even if these
are removed, it will be a non-economic building that will
not be damaged in ahy way. By growing many types of
plants in the gardén, it is also intended to introduce
students to the environment and plants. Work is also
being done to preserve the statue of Dr. Rabindranath
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Akireg, who was exiled in about 1970, which is located
next to this place. '

Considering all the factors expiained above, since
this area Is facing the land area and Is in the middle of the
former Vani railway road and this area falls in Coastal
Control Zone-2, it is considered that this building is a
reconstruction building and appropriate permission should
be given in this regard.

Further, the Secretary of the Department has
Presented the proposal submitted by the Uttara Kannada
District Tourist Places Development and Conservation
Committee along with the minutes of the meeting held on
31-10-2017 under the chairmanship of Hon. Shri R. V.
Deshpande, Hon. Minister for La_r:ge and Medium
Industries .Infrastructure. Development - and Uttara
Kannada District, in which it was decided to take up this -
work through a bench.

Upon examination, it was found that 'there is a
statue of Dr, Rabindranath Tagore built in the year 1970
at the said place and there is a Acquarium (currently
closed) planetarium building built a long time ago at the
graduation site and their photographs were presented
along with tne installation. The tenderer also submitted
photographs of the old platform, well, and planetarium
(starry sky) at the said place. In addition, along with this,
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the proposal has been submitted photographs of the
foundation stone laying ceremony of the planetarium by
the Hon'ble Shri M. Belliappa, Minister of Fisheries and

Ports.
After examining all these reasons/documents, it

was found that all the said buildings are pre-1998
buildings and -thg proposal submitted by the current
Member Secretary Uttara Kannada District Tourist Places
Development and Protection Committee to set up a

branded food stall with a garden for tourism development

was considered as a special proposal and it was

considered appropriat'e to approve it by paying the
approprrate amount as per the CRZ rules. The Uttara
Kannada District Coastal Zone Management Committee
(DCZMC) approved- it and forwarded the said case to the
KSCZMA in the meeting of the District Mining Zone

Management Committee

19.5 (G) (ii) _: Regarding the reconstruction of a

Rat_Jin'dranath Tagore

derelict building_in_ the Dr.
Beach area of Karwar taluk of Uttara Kannada

district to_introduce the food products produced in

the district to tourists.
| The Uttara Kannada District Tourist Places

Development and Conservation Committee, formed under

the chairmanship of the Hon’ble District In-charge Minister,

has invited tenders as per the rules for tourism
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development in the existing small railway station building
(Currér;tl-y closed) at the Dr, Rabindranath Tagore beach_
area and started a shop named 'Nelasiri' at the said place
to introduce the food products prod'uced in the Uttara
Kannada district to the tourists. The member secretaries
of the Uttara Kannada District Tourist Places Development .
and Conservation Committee have submitted the following
proposal. '

A children's toy traih,'track, station and train
garage were built on the Dr. Rabindranath Tagore beach
in Karwar taluk of Uttara Kannada district from 1962 to
1992 for the convenience of tourists on the beach. An
Acquarium Planitorium, Mayura dancing fountains were
built. In the year 2000, a signal tower was built to .
transmit signals to ships arriving at Karwar ports. After
the Kadamba Naval Base was opened in 1989, in memory |
of the naval base, in 2006, a naval museum was built in
the coastal control zone with permission from the Central
Forest and Environment Department. Accordingly, the:
Coastal Festival has been held since 1994 to introduce the
cultural programs of the coast, The_:Mayuravarmab stage 5
has been built on the Dr. Rabindranath beach. Aléo, a
public toilet (in the rock garden area) has been built for

the convenience of the public and tourists coming to the
beach. -In the memory of the nationally renowned poet Dr.

Rabindranath Tagore, a statue of Dr. Rabindranath Tagore
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__.was installed In the year 1970 between the Fish Acqarium__
and the Planetarium in the city of Karwar.

As explained above, the above buildings were built
before the Coastal Control Zone came Into existence and

since the buildings ‘a'fe very old and according to the
current requirements, the reconstruction work has been
started. Accordingly,.the children's railway road has been
cdmpletely damaged by sea erosion and since 2008, the
children's railway h'_as" been. stopped and the children's
railway station and .tﬁe toilet in it are completely damaged.
Since illegal activities are going on in the building that has
been submerged in'the ri\)er-, the children's railway station
and a part of the toilet will bl_e' sanitized for the
convenience of the public and tourists, and the liquid
waste generated'byf the drive-in hotel 'Nanna Eharathi The
_Ranga\)alaya will be treated through'_a septic bank, and
given to the municipal waste ma'nagement centre.

hIn another part of the above building (the land
side), a display and sale of food items producad in Uttara
Kannada district has been arranged under the name of
"Nela Siri" to introduce tourists to the food iterns produced
in Uttara Kannada district. This will not generate any solid
waste. It will also not have any adverse impact on the
environment and it has been decided to make organic

food items produced in.the district available to tourists
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€Oming to Uttara Kannada district. Accordingly, the toilet
building of the children's railway station, which was built
€arlier in another part of the building, has been
demolished and reconstructed. The area is not on the sea .
side but on the land side. This area falls in Coastal Control |
Zone-2 and since this building is a reconstructed building,
appropriate permission has been requested in this regard.

In -this regard, Shri Atulkumar Tiwari, the
Deputy Commissi’oner of Uttara Kannad_a' district in 1998,
has presented the inaugural pﬁotograph of the laying of
the foundation stone of the miniature train. And under the )
headline "Miniature train again whistled at the said place”,
copies of the newé'papers in which the then Deputy
Commissioner Shri Ritesh Kumar Singh gave the green
signal after the reconstruction of the Dandakaranya
miniature train in 2005 have been submitted and the
proceedings of the meeting of the committee held on 20-
02-2017 under the chairmanship of Hon'ble Shri R. V.
Deshpande, the Minister in-charge of Lafge and Medium .

Industries Infrastructure Development and Uttara
Kannada District, have been submitted along with the

proposal.

Therefore, after examining all these

reasons/documents, it was found that all the said -
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buildings are old structures and the present Member
Secretary of Uttara Kannada District Tourist Plac-:esm
Development and Conservation  Committee, Dr.
Rabindranath Tagore, who is the founder of the

Prapansuladyan Upasémlangi Unaya Luthannagalan, has
prcposed to renovate and construct a residential building
on the previously existing small railway station building on
the seashore. It was.consldered as a special proposal and
approved by paying the appropriate amount as per the
CRZ rules. It was unanimously 'approved by the Uttara
Kannada District Co'astal Zone Managen%ent Committee
(DCZMC) and forwarded the said case to the KSCZMA.

19.5[G] (iii): Regarding the reconstruction of the

"Nelasiri" building in Murdeshwar, Bhatkal taluk,

Uttara Kannada district, to introduce the food items
produced in the district to tourists.

Some people had illegally constructed temporary
shops and stalls in Survey No. 2 Area 0-2-0 of Mavalli 2

village of Bhatkal taluk since 1980. For the convenience of
tourists,' a OZ—storey' building has been constructed at this
place so that the products of Uttara Kannada district are
available at one place. Addressing on 31-10-2017, the
Hon'ble Shri R. V. Deshpande, Hon'ble Minister for Large
and Medium Industries Infrastructure Development and
Uttara Kannada District, chaired the meeting of the
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COmmittee, which decided to take up this work through
tender, and the meeting proceedings were presented. The
Member Secretary, Uttara Kannada District Tourist Places
Development and Conservation Committee, submitted the
following proposal

Bhatkal Taluk Mavalli 2 Village Survey No. 2 Area 0-
2-0, some peop'le had illegally constructed temporary
shops since 1980. In ‘the interest of tourists, a 2-storey
building has been constructed at this- place so that the
Products of Uttara Kannada district are available at one
Place for the convenience of tourists. It is proposed to
establish a (pa(:ked) Uttara Kannada products sales outlet
"Nelasiri" on the ground floor & a tourist information
center & travel desk on ‘the first ﬂoor This will not
generate any klnd of solid waste Also, it will not have any
adverse |mpact on the environment and it has been
decided to make the organic food produced in the district.
available to the tourists .coming to U_ttara Kannada district."
Accordingly, the reconstruction work of the building has
been carried out on another part of the building where the
previous building was built, The layer area is not on the
seashore but on the land side. This area falls in Coastal

Control Zone-2 and since this building is a reconstructed

building, appropriate permission has been requested to be

given in this regard
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After examining this matter, the title deed of the
land reserved for the sald place was examined and the
order of the District Collector vide order No.:
Rt/LND1/CR320/2017- 18 dated: 18-11-2017 reserving
the said place for the Tourism Department has been
submitted along with the proposal.

After examining all these reasons/documents, it
was found that all the said buildings are old structures and
are currently. The proposal submitted by the Member
Secretary of the Uttara Kannada District Tourist Places
Development and Conservation Committee to clear,
renovate and construct a residential building in
Murdeshwar for the purpose of tourism development and
introducing the products of the district was considered as
a special proposal and approved by paying the appropriate
amount as per the CRZ rules. The Uttara Kannada Coastal
Zone Management Committee (DCZMC) approved the
proposal and forwarded the said case to the KSCZMA in
the meeting of the District Coastal Zone Management
Committee.

The Sadri Project areas described in the above
paragraphs fall in Cqastal Control Zone-2. On examination,
it was found that the buildings of Diwekar Commerce
College were constructed on the Karwar beach in 1970
and the (present) Kaiga Science Centre in 1988, which are
in the same row as the above 19.5(G), 19.5(G)(1),
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~19.5(6) (p, 19.5(G) (11). Since coastal works are
€Oming up as per the notification of Level Control Zone

2011, And Karamu All of the above are considered to be

minor, as there s room for correction In every aspect of
control,

19.6: Regarding the approval of the list of district
lawyers for the a ointment of qov rnment lawyer

LQL% of the Coastal Control Zone,

resented for discussion at the District Coastal Zon
bresented f ——=>=ussion at the District Coastal Zone
Management Committee meeting.

| Regarding the éppointment? of Government
Advocates (Fanel of Advocates) for Coastal Regulation

~ Zone Violation Cases to the "Regional Director

(Environment) Office. The Secretary to the Government,

Forest Ecology and Environment Depa'rtm'ent, Banga!ore,.
vide letter No.: APG 255 CRZ 2016, Baihga'lo're dated: 19--
07-2017, has directed the Authority to prepare a list of
District Advocates (Panel of Ad\focates) for the
appointment of Government Advocates for Coastal
Regulation Zone Violation. Cases and submit it to the
Authority, the member-exetutives_ "'informed in  the

meeting.

Therefore, since this office requires Gove_rnment '
~Advocates (District Advocates) to conduct cases in the
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court related to Coastal Control Zone violation cases,
interested advocates are requested to submit their
detailed Bio-Data and application to this office within one
week of the publication of the advertisement. This office
has written a letter to the Information and Public Relations
Officer, Wartha Bhavan Karwar vide Iletter no.:
Pranip/Kaniva/la.Pra/2017-18/562, date: 1//08/2017 to
publish a news release on the said subject in the local and
state level Kannada daily. Accordingly, the coastal
morning will be on 21-08-2017. The news release will be
published in Vijayakarnataka, Udayavanl, Vishwavani
Kannada daily. Regarding the matter, the Member
Secretary iriforme_d the meeting that the following
applicants have submitted applications to this office.

.. - |SLLNo -. . | Name and address of Applicant Date of
' Application
1 Mrs. Uma Damodar Naik.|23-08-2017
/ Mavinakurva Honnava
|2 Shri Berernada Lewis, Court|24-08-2017
;i | Road Shirsi
[3 Mrs.  Padma  Kamalakar|24-08-2017
Tandela, Sonarwada Karwar |
4 Mrs. Saraswati P. Hegde, |24-08-2017
Hegdekata.Shirasi.
5 Mrs. Shubha R. Gaonkar, High | 24-08-2017.

Church Road, Karwar

T —
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- ‘ t Rajeshwari B. Nayka MG [30-08-2017
Ro
— ad, Karwar
Shri Pradeepa B, Tandel, | 31-08-2017
Binaga Karwar

Applications received prlor to the Publication of news in}.
the newspaper,

IE Sri Sadanada Pundlika 23-08-2017
Gavankar,Nandanagadda,
Karwar |
9 Sri B Sripada Krishnamurthy , | 24-08-2017
LL Sri sai mandir road karwar

The District Judge's "disqualification" régarding the
above 9 petitioners, lawyers, in the said matterThe
member secretaries informed the meeting that the
approval of the list of District Panel of Advocates and the
selection of three Panel of Advocates have been submitted
for discussion and decision at the D|str1ct Coastal Zone
Management Committee meeting.

The Hon'ble District Magistrate has instructed to
finalize the list after discussing with the members of the
District Bar Association. After discussing with the
President of the Bar Assdciation, the Hon’ble Chairman of
the- Coastal Management Committee has approved the
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fOU"_'aWYEr's mentioned below as lawyers to handle the
Cases of violation of the Coastal Control Zone.

1. Shri Sadananda Pundalik Gaonkar, Nandanaga, Karwar
2. Mrs. Padma Kamalakar Tandela, Sonarwada, Karwar.
3. Mrs. Shubha R. Gaonkar, High Church Road, Karwar
4. Mrs. Uma Damodar Nayak, Mavinakurva Honnavar:

- 9.7: Public consultation on .the 'Karnataka State
Cpastal Zone Management Draft Plan Discussion on

objections:

The Government of Karnataka has entrusted the
task of preparing the Coastal Zone Management Plans for
the State to the Coastal Zones N.C.S.C.M., Chennai as per
the Coastal Regulation Notification, 2011, Accordingly, the
said organization has prepared the Draft Karnataka

Coastal Zone 'Management Plan (CZMP) on a scale of
1:25000. In this regard, the Karnataka State Coastal Zone

Management Authority considered the Draft Karnataka

State Coastal Zone Management Plan (CZMP) in its

meeting held on 31-08-2017. 1 It has been published for
public information a'na a notification has been issued on
the website inviting any objections, suggestions and
‘comments from the public. All stakeholders and the public
are requested to review this draft Karnataka State Coastal
Zone Management Plan (CZMP) and send their objections,
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Suggestions and comments, If any, in written form to the
Member Secretary, Karnataka State Coastal Zone
Management Authority. Department of Forest, Ecosystem
and Environment, Room No. 710, 7th Floor... Multi-Storey
Building, Bangalore by 5.30 PM on 07-11-
2017.http://www.karnataka.gov.ln/ksczma on 5:07-09-

2017 Draft Map outlines. Suggestions and comments are
invited on time. As stated, a news release on the subject
may be submitted to local and state It will be published in
a Kannada daily on 13-09-2017. Similarly, on 13-09-2017,
as per the coastal taluks of Uttara Kannada district, the
Municipal Commissioner has written a letter to the

Municipal Corporation. The Chief Officer of the Town
Panchayat. The Chief Officer of the: _Mun_icipality" has
written a letfer to fhé 'fahﬁilciar on 12-09-2017 and. the
Executive Officer has given the draft map to the Taluk
Panchayat. The draft map of the Karnataka State Coasta!
Zone Management Plan should be displayed onthe notice
board in the respective Gram Panchayat offices for the
public and stakeholders to review, the member secretary
informed the meeting, |

In this regard, a public hearing on the
objections to the draft Karnataka State Coastal Zone

Management Plan (CZMP) was held on 26-10-2017 from
10.00 am to 6.00 pm at the Court Hall,-District Collector's
Office, Karwar. The Member Secretary informed the
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meeting that 64 representations were recelved from the
public on the said day.

Further, as per the 60-day period given for
submitting objections to the draft Karnataka State Coastal
Zone Management Plan (CZMP), this office has received
105 objections from the public regarding the draft map.
On the said subject, a progress review meeting was held
in Mangalore on 16-11-2017 under the chairmanship of
the Secretary to the Government, Forest, Environment
and Biology Department, Bangalore, regarding the review
of the said objections and the action taken on the
implementation. In the said meeting, the Secretary to the
Government, Bangalo'}-e, regarding the Uttara Kannada
district. 75 app!icétions_ received regarding the objections
to the draft map have been given to 'this office and a
detailed report has been submitted on the Spot regarding
the objections of the said objectors. The member

secretaries informed the meeting.

Accordingly, a total of 243 objections to the draft
Karnataka State Coastal Zone Management Plan (CZMP)
received by this office have been inspected by this office.
Later, the Secretary to the Government, Forest,
‘Environment and Biology Department, - Bangalore, has
asked them to attend the meeting with the necessary

documents to discuss the collection of objections to the
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raft Karnataka State Coastal Zone Management Plan.
The said meeting was held on 07-12-2017,

The meeting was held In Bengaluru under the
chairmanship of the Secretary to the Government,
Department of Forest, Environment and Biology. In the ' .
said meeting, the Secretary to the Government thoroughly
eéxamined the reports prepared by the Regional Director
(Environment). It was suggested to take a clear view on
accepting or rejecting the provisions of the Coastal Control
Zone Notification 2011 and the 'suggestions and
recommendations made keeping in mind the local
geographical conditions and land surface features. It was
also suggested that such clarifications and legal aspects |
should also be included in the umbrella A team has been
formed to identify the ecologically sensitive Kandla plant
in the coastal control zone. Mudflats, sand dunes, fish and '

sea turtle breeding areas and submit detailed reports with
their coordinates (GPS Co-ordinates). The member "

secretary informed the meeting.

On the said subject, on 14-12-2017, Dr. Jagannath
L. Rathod, Member, Karnataka State Coastal Zone |
Management Authority, Regional Director (Environment),
Mangalore and Senior Assistant Director (Fisheries),
Mangalore and Dr. Prakash Mesta, along with the Regional
Director (Environment), Mangalore and Dr. Prakash Mesta,
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conducted a site InspectIon of the objections received In
respect of Karwar, Ankola, Kumta, Honnavar, and Bhatkal
taluks of Uttara Kannada district. The recommendation
made on the said subject has been submitted for
discussion and decision of the District Coastal Zone
Management Commltt‘ee, the Member Secretary said in

the meeting.

The  Hon'ble Chairman approved the
objections submitted by the public'and recommended that
the areas under the jurisdiction of Kumta, Bhatkal and
Honnavar munlapalltles, which were prewously in CRZ 3,
be identified in CRZ 3 and be included in CRZ 2. He
directed to submit _them to the Karnataka State Coastal
Zone Management Cdmmittee for ﬂjrther action and the
following suggestions were made - by the District Coastal

Management Committee.

1 Uttara Kannada district has a coastal area of 140 km
from Karwar to Bhatkal taluk, and the coastal area from
Tilamati beach of Majali village in Karwar taluk to Bhatkal
beach is under the Coastal Control Zone. The number of
tourists visiting the said beaches is increasing day by day,
and there is a need-' to develop the beaches in a modern
condition. For the purpose of promoting the development
of such beaches, the coastal control area should be
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Fules of Coastal Control Zone 2011 should be relaxed.

2. Similarly, the economy of the people of Gokarna part of
Kumta taluk of Uttara Kannada district is completely

based on tourism, the said area is now a developed area
With a population density of_ more than 10,000. Therefore,
the Coastal Control Zone rules should be.relaxed. For
economic pProgress and qevelopment, "Golkarna area should
be identified as 3 developed area and identified as CRZ-II" .
Zone and the ryles should be relaxed.

3. Give priority to the development of"tourism activities on
beaches in areas where development of Coastal Control

Zone is prohibited

4. Permission to extend the existing area. for construction
and repair of residential houses within the coastal control

area is granted only for the existing area.

19.8: Regarding the violation of Coastal Control
=21_tLoastal Control

Zone rules by constructing an unauthorized building
on the Kudle beach in Gokarna village, Kumta taluk,

Uttara Kannada district,

As the Assistant. Commissioner of Kumta Taluk,
Kumta, reported to the District Collector about the -
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violation of the Coastal Control Zone regulations by
constructing unauthorized buildings on the Kudle beach of
Gokarna village in"Kumta taluk of Uttara Kannada district,
tﬁ_e District Collector of ‘Karwar, Uttara Kannada district,
Qérbally directed the removal of the encroachment by
those already running shops on the Kudle beach on 14-
09-2017. On the basjs of the said matter, the Assistant
Commissioner, Kunﬁté,' Tahsildar Kumta and Iccal officials
conducted a site inspection of the said area. During the
site inspection, it I,'was foUnd that - new developme_nt
activities were'being carried out.in' the area where the
Coastal Control Zon_é had already been violated. The said
area falls in Coastal Contro! Zone-1, except for the
activities permitteq in Para 8. 1. CRZ-l of the Coastal
Control Zone-2011 notification. No other development
activities are allowed and this is a violation as per the
Coastal Control Zone Notification-2011. The reason is that
the notices have been issued to those who have removed
the said temporary structures and constructed permanent
buildings, not to car‘ky out any activities, but to follow the
discipline in the said matter, the member secretary said in
the meeting.\

Later, when the said area was visited a few days
later, it was found that despite instructions to follow the
Coastal Control Zone regulations, the persons named

below were constructing new permanent buildings in the
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said area and had not obtained any prior permlssmnm-ngs
' |
the Coastal Control Zone before constructing the bui '
the member secretary informed the meeting.

1. Sri Ganapati Nagappa Gowda, Kumaga Taluk, Gokarna

Village Survey No. 1318/1A Constituency 0-7-0
2. Shri Nagaraja Vishram Gowda, Kumta Taluk, Gokarna

Village Survey No. 1319/1 Constituency 0-6-8
3. Sri Ganapathi Narayana Nayak, Kumta Taluk, Gokarna
village, survey number 1316/1 constituency.0-28-0

4. Shri Umesh Tulasu Gowda, Kumta Taluk, Gokarna

Village Survey No. 1331/1 Constituency 0-21-0
>. Mahabaleshwar Ganapayya Upadhyaya, Sannabele,
Gokarna Village, Kumta Taluk Survey Number

842,8,43,844,845,846, & 847.

Further, the Kumta Sub-Di\)isioﬁal Ofﬁcefs have
already issued a notice to the said pe'réons regarding this
matter, hence the Coastal Control Zone has been declared.
The member secretaries informed the meeting that

buildings built in violation of the regulations and in the

coastal area will have to be removed,

Therefore, in this way, development activities are
being carried out in Coastal Control Zone-1 in the name of .
tourism development without obtaining any prior
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permission from the Coastal Control Zone on the Kudla

beach. This is a clear violation of the Coastal Control Zone
2011 notification. The reason Is that the District Coastal
Zone Management Committee has recommended clearing
the said violation cases, the member secretaries said in

the meeting.

To that, the Hon’ble Chairman asked to bring the said
cases before the .meéting..'At that. time, only the site_
inspection report was available as evidence, and the said
cases were directed to be immediately filed in court along
with all other documents. He also asked to make any kind
of facility available from the Gokarna Gram Panchayat and
to write a letter frarn Hescom to make the electricity

connection unavailable.

In the said matter, in the said meeting, they
were informed to furnish the documents of the above four
cases. A letter was. written from this office to the
Panchayat Development Officer, Gokarna Gram Panchayat
on 30-12-2017. Similarly, the Panchayat Development
Officer has given a letter to this office stating that the
water facility is not being supplied to the violators by
shutting down the water facility. Similarly, as Hescom has
directed to take action-to prevent the said violators from
getting electricity cdnnection, a letter has been written to

the Assistant Executive Engineer (R) Hubballi Electricity
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o Supply Company Limited, Works and Malntenance Sub-
Division, Kumta Taluka on 01- 01-2018 to shut down the
electricity connection.

Further, a show cause notice Is Issued to the said
violators on 10-01-2018 from this office. It is directed to
furnish a proper explanation regarding the construction of
the building in the Coastal Control Zone without prior
Permission within three (3) days.

Accordingly, the violator Shri Ganapathi
Narayan Nayak, 'Gokarna Kumta, requests that my old
house 3.308/C in Survey No. 1361/1 “Sector 0-28-0,
Kudle Majare, Gokarna village, has an ofﬁcaal number

from the Gokarna Gram Panchayat and the said building is

not unauthorized. Accordlngly, the record of the existence

of the house in 1889-90 and the permlt of the Tourism
Department, the receipt of the Panchayat and the record
of filling the electricity bill have been submltted to this
office and since the padri land needs to be converted as
per the needs of the present tlmes thIS building has been
converted to fulfill the basic needs of the pilgrims and
tourists who come here. He has reviewed this matter and.‘ “
has informed that it is necessary’ to make it humanely
clean.
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Shri  Nagaraja Vishrama Gowda, Gokarna,
Kumta, has been working in Survey No. 1319/6 of Kudla
Majare for the last 15 years, making arrangements for
domestic and foreign tourists to stay. Since it does not"
have all the facilities, I have designed it in a new way for
the convenience of tourists. In t'his way, I have been
doing this job for my livelihood, and I have requested

permission to run it.

Accordingly, a notice was issued to
Mahabaleshwar Upadhyay in the past regarding the soil of
the hill éollapsing and filling the seashore, asking him to
clear the soil 'encroach.ment and level the said area to its
previous condition. He said that since a rock on the
ground collapsed in the said area and fell on my sister's
house along with the soil, it was necessary to clear it.
Since there was a narrow turn at that place, accidents
were happening, so he had filled the soil in his vacant
place with the intention of preventing accidents from
happehing. Therefore, he has given a written statement
stating that he has no intention of encroaching and has
not violated any rules. However, he has given a written
statement stating that he has no intention of encroaching
and has instructed him not to carry out any further

activities, but it has been found that the buildings are

being used for sugarcane commercial activities.
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__Therefore, the sald notice has been Issued to the
Satd violator, Shri. Mahabaleshwar Ganapalah Upadhyay.
Gokarna Kamala, requests that the survey number 847/1
of Gokarna village Is the property of the owner who has
inherited it through his father. There has been a small
house with mud walls and coconut shell on this place since
time immemorial, and the local Panchayat has officially
given this house the house number 356/D/1 in the year
2006-07, and the said building is not unauthorized.
Accordingly, due to the accidental rain in the month of
April 2017, my house along with the rock of this house
collapsed on 306/D1 and was damaged. In order to
prevent minor accidents from happening frequently on the
steep slope at the said place, I have renovated the house
at the same place as the previous one.‘; Since this place is

located in the coastal *area, 1 have stated in the

application that I want to make it convenient for my
dependents to live and I have sub_r‘hitted the following

documents to the office: 1) Copy of the Ie_md title deed, 2)
Copy of the 1951 land title entry, 3) Copy of the map, 4)
Copy of the house tax of the residence, 5) Copy of the

permission of the Gokarna Gram Panchayat. -

Further, the former Vice President of Gokarna
Gram Panchayat, who was aware of the CRZ regulations,
has also committed a violation. The reason is that the
answer givén by the former Vice: President is not
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satisfactory and therefore it is not possible to accept it
and the Coastal Control of the said activity is not
acceptable. The following is a copy of the 2011 edition

The violators, ' Mr, Ganapathi Nagappa Gowda,
Gokarna Village, Kumta Taluk and Mr. Umesh Tulasu
Gowda, Gokarna Village, Kumta Taluk, have appeared
before the office of the undersigned and apologized for
carrying out their activities without understanding the law.

It is further brought to your attention that the
answers given by the Violators are also not reasonable
and therefore the said answers cannot be accepted and
the activity undertaken by them is a clear violation of the
Coastal Control Zone Notification 2011. Therefore,

considering all the above points, it is desired to know that
the activities undertaken by the said 5 violators within the
limits of the Coastal Control Zone are a clear violation of
the Coastal Control Zone Notification 2011 and therefore,

under the Environment Protection Act 1986,

Actions can be taken as follows.
1. Disconnect the electricity connection provided to the

violator and inform HESCOM,
2. Filing a complaint in court against the said violator.
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- . Further Date: On 03-01- 20187, the Secretaries
to the Government (Biodiversity and Environment), Forest
and Ecology Department and Special Director (Technical
Cell) and the Secretary to the House, Karnataka State

Coastal Management Authority, when they discussed with
them, directed the District Collectors/Chairmen, District

Coastal Zone Management Committee to take legal action
in serious cases and informed that post-incident sanction

can be obtained from KSCZMA.

From all the above details, it is understood that
the said 5 violators have constructed pucca buildings in
the area falling within Zone-1 of the coastal area, without
obtaining prior permission from the Coastal Control Zone,
which is a clear violation of the Coastal Control Zone 2011.
In the said A.No.5 violation cases, the case of Shri
Mahabaleshwar Ganapalah Upadhya, Gokarna Kumta was
decided in the District Coastal Zone Management
Committee meeting itself to file a case in court and to
recommend the post-incident sanction to KSCZMA for

further appropriate action.

: CRZ in _the construction of Nayak Hospitalities

19.9

—

Resort Compliance report on violation

Nayaka Hospitalities, who have constructed hotels

and resorts in Bada and Gudeangady villages, have been
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asked to submit a report on the action taken to address
the CRZ rule in construction. The office has directed

Nayaka Hospitalities to submit a report on the action
taken to address the CRZ rule in construction. notice has
been issued to clear and level the Khuna Compound and
Kar in the development restricted area of Sani Tran Zone,
as per which Nayaki Hoswichanda Vagi has submitted a
report with a picture’ of the village in 2017.'The member
secretary informed ‘the meeting that the report was
examined and it was related to the land within 200 meters
from the sea level, the Ampaunda wall in the Savari area

was reached and the well was closed.

The Hon’ble Chairman informed that in the said
matter, the Deputy Conservator of Forests has personally
visited the said area and informed that the compound wall
in the said area has been removed and the badi has been
covered. Therefore, it was decided to recommend the

completion of the said filling and approval was given.

19.10 : Regarding the clearing of sand dunes within

the CRZ area

In the meeting, the Deputy Director said that
the officials of the Department of Mines and Geology had
requested the removal of sa.md dunes in the riverbeds of
Uttara Kannada disfrict due to the formation of sand
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__ dunes during the rainy season. As per the directions of the
Honorabfe District Collector, the sand dunes have already
been inspected and identified for removal and have been
presented in the District Sand Management Committee.
The technical opinion was submitted to NITK, Suratnal
and later PR Jhan brought it to the notice of the meeting
for approval. The Honorable Chalrman indicated that it
can be considered after the technical report comes.

In the end, the méeting was concluded with a vote
of thanks to the Member SezI:ret'aries, ~ District
Commissioner, Uttara Kannada District Karwar and the
President of the D.istrict" Coastal - Zone Management
Committee and all the members for att‘encling' the meeting

and providing suggestions and instructions.

Sd/-
District Collector and Chairman
District Coastal Zone
Management Committee.

Kannada district
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Translation Copy of Annexure;A4 o

Gov'ernment of Karnataka

Regional Director (Environment)
Department of Forest Environment and Biology, Karwar

No.: Prani(P)n.P./Karwar/2016-17/147  Date: 19-%18

Subject:-Secretaries, Uttara Kannada District Tourist
Places Development and Conservation Committee (R)

Uttara Kannada Karwar régarding issuance of no objection
letter for construction of branded food stalls at Dr.

Rabindranath Tagore beach in Karwar taluk

Regional Director (Environment) Office, (Forest
Environment and Biology Department) Pasira
Bhavan, Habbuwadali Karwar-581306- Email
berdékwrZOlO@gmail.com_ Phn No08382-223997

No.:Pranip/Kaniva/Ka/Neepa/2018-19/ 147
Date: 19-5-2018

To,
Special Director (Technical Cell)

and Member Secretaries (KSCZMA)
Department of Forest Ecology and Biology,
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_ 7th Floor, 4th Level, M.S. Building
Dr. B.R. Ambedkar Vidhi.Bangalore-560001

Respected Sir,
subject

Uttara Kannada District Tourist Places

:= Secretary,
Committee, Karwar

Development and Conservation
regarding issuance of no objection letter for construction

of branded food stalls on Dr. Rabindranath Tagore beach

in Karwar taluk.

reference:- 1) Ministry of Environment and Forests,
Government of India, Letter No.: 1-12_011/41/95—1A-_111

2: 27-9-1996 (CZMP) :
2) Central Government Coastal Control Zone Notification

No.: IS 10/196: 6-1-2011 .
3) Secretaries, Uttara Kannada District Tourist Places

Development andConservation Committee (R) District

Collector's Office Karwar's application Dated: 7-2-2018

In connection with the above matter and reference,
the Secretary, Uttara Kannada District Tourist Places
Development and Conservation Committee (R), Deputy
Commissioner's  Office Uttara Kannada Karv&ar has
requested a no-objection letter from. this office for the
reconstruction of the bran_ded food stalls at Dr.
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Rabindranath Tagore beach in Karwar taluk, and has

submitted the inspection report of the said site as follows.

Name of applicant: Secretaries, Uttara Kannada District
Tourist Places Development and Conservation Committee
(R) Karwar '
> Purpose:Reconstruction of branded food stores
>:N: 14 48'58.9"
> GPS Reading N: 14 48'58.9"

' E: 74 07* 35.5"

N:14°49'01.8"
B 74°:Q07" 35.7"

:N: 14'48'57.9"
E: 74'07' 39.3"
: N: 14°49'02.7"

E: 74°07' 39.0"
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= _S_CQD_? of jurisdiction of the K.N.V.: 500 meters from the
sea level

> K.N.V. Classification 1 CRZ-1 & 11
> H.T.L Distance ¢ 30mtrS

As per the site survey, the 30 meters sea
distance is partially within Coastal Control Zone-1 and is
an inundated area. And the part is withln Coastal Control
Zone 11 and is commg towards the sea from the road. As
per Coastal Control Zone Notification 2111, there is a

provision for the repair of old buildings in the said areas.
The following documents have been submitted for the

construction of the said building.

1. Minutes of the District Coastal Zone Management
Committee Meeting held on 26-12-2017 Copy of approval
letter:

2. Site inspection report

3. Appendix-1V of the Act

4. Copy of the lease agreement of the land given to Mr.
Rajesh Kamath for 15 years

5. Copy of the project report

6. Survey map copy

7. To whonsoever it may concern ®

8. C.Z.M.P. Map 4
9. C.R.Z.Map
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10. Application processing fee

The government considered the submitted proposal to

~ construct a Raj Garden with a park.as a special proposal

and considered it apbroprlate to approve it by paying the
appropriate amount as per the CRPD regulations.

The Kannada District Coastal Zone Management
Committee (DCZMC) approved the matter and forwarded
it to the KSCZMA in the District Coastal Zone Management
Committee meeting

19.5 (G) (i) Regarding the reconstruction of

Planetarium Taralaya Branded Food Court at Dr

Rabindranath Tagore Beach in Karwar Taluk of

Uttara Kannada District

The Uttara Kannada District Tourist Places
Development and Cor;servation-Committee, formed under
the chairmanship of the Honorable District In-charge
‘Minister, has invited tenders as per the rule_s and awarded
a- contract to Shri Rajesh S. Kamath to start branded food
stalls at the  Padari | location for the development of
tourism in the Panitorium (Observatory currently closed)

area of the Dr. Rabindranath Tagore beach area and for

the convenience of tourists. The .present member

secretaries of the Uttara Kannada District Tourist Places
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D
- Z€velopment ang Conservatlon Committee have
Submitted the following proposal. |

Dr. Rabindranath Tagore beach in Karwar taluk of
Uttara Kannada district. From 1985 to 1992, a children's
toy train, station and train garage building, fish aquarium,
planetarium. Mayura dancing fountains were built for the
convenience of tourists on the beach. In 2000, a signal
tower was built to transmit signals to ships arriving at
Karwar ports. After the Kadamba Naval Base was started
in 1989, in memory of the naval base, in 2006, a naval
museum was built with permission from the Central Forest
and Environment Department in the Coastal Control Zone.
Accordingly, the Coastal Festival has been organized since
1994 to introduce the cultural programs of the coast.
Mayura Varma beach. The stage has_been' built. Also, a
public toilet (not in the rock garden area) has been built
for the convenience of the public and tourists coming to
the beach. In memory of the nationally renowned poet
Rabindranath Tagore, a statue of Dr. Rabindranath Tagore
was installed in the year 1970 between the Fish

‘Ashveriyam' and the Planetarium in the year 1970.

A children's toy train, station and train garage were
built on the Dr. Rabindranath Tagore beach in Karwad
taluk of Uttara Kannada district from 1992 onwards for

the convenience of tourists. A fish aquarium, a planiarium
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was built in 2000 to transmit signals to ships arriving at

Karwar ports. After the start of the Kadamba Navy in

1989, a naval museum was bullt In 2006 in the coastal

control zone in memory of the naval base, and accordingly,
a coastal festival was organized from 1994 to introduce
the cultural programs of the coast. Dr. Rabindranath
Mayuravarma, a stage was built on the beach. Also, a
public toilet (in the rock garden area) has been built for
the convenience of the public and tourists coming to the
beach. In memory of the nétionally renowned poet Dr.
Rabindranath Tagore, who donated a hill to Karwar, a
statue of 'Dr. Rabindranath Tagore was installed in the
year 1970 between the' Fish Australlum and the
Planetar:um 5

As explained above, the above buildings were constructed
before the Coastal Control Zonel came into existence. The
construction of the Sadar buildings is very old and the
reconstruction work has been. started according to the
current needs. This planetarium has been installed with
the prevuous science models since they are very old and
the building is completely damaged due to rainwater

leakage. The reason is that the Sadar planetarium has

been renovated and reconstructed to provide educational
and scientific information to the students and tourists.

Also, for the convenience of the tourists and students
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de\/elop this educational tour, along with the
ment / reconstruction work of the park, a system
to sell fooq for the convenience of the tourists coming is
belng looked Into. A septic tank Is being installed to treat
the liquid Waste generated on site action has been taken
as per the swm Byelaw 2016 to provide the maintenance. -
Center. For the security and protection of this place, a
COMpound wall has been built around It and the building
to be renovated is made of iron. Angles and trusses are
installed and GI sheets are installed on it. Even if these
are removed, it will be a non-economic building that will
NOt be damaged in any way. By growing many types of
Plants in the garden, it is also intended to introduce

: COm]ng for

students to the environment and plants. Work is also
being done to preserve the statue of Dr. Rabindranath :
Akireg, who was exiled in about 1970, which is located -
next to this place.

Considering all the factors explained above, since
this area is facing the land area and is in the middle of the
former Vani railway road and this area falls in Coastal
Control Zone-2, it is considered that this building is a
reconstructionbuilding -and appropriate -permission should
be given in this regard.

Further, the Secretary of the "Department has
presented the proposal submitted by the Uttara Kannada

District Tourist Places Development and Conservation
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B Commlttee along with the minutes of the meeting hel_d on
31-10-2017 under the chalrmanship of Hon. Shri R. V. o
Deshpande, Hon. Minister for Large and Medium
Industries  Infrastructure Development and Uttara
Kannada District, in which it was decided to take up this

work through a bench. -

Upon examinatlon, it was found that there is a
statue of Dr. Rabindranath Tagore built in the year 1970
at the said place and there is a Acquarlum (currently
closed) planetarium building buult a long time ago at the
graduation site and ‘their photographs were presented
along with the. |nstallatlon The tenderer also submitted
photographs of the old platform well, and planetarium
(starry sky) at the said place. In addrtlon along with this,
the proposal has been submitted photographs of the
foundation stone Iaymg cerernony of the  Planetarium by
the Hon’ble Shri M Belhappa Minister of Fisheries and

Ports.
After examining aII these reasons/documents, |t

was found that all the said buildings are pre-1998
buildings and the proposal submitted by the current
Member Secretary Uttara Kannada District Tourist Places
Development and Protectlon Committee to set up a
branded food stall with a garden for tourism development
was considered as a special proposal and it was

considered appropriate to approve it by paying the
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~-2PPropriate amount as per the CRZ rules. The Uttara

Kannada District - Coastal Zone Management Committee
(DCzmc) approved it and forwarded the said case to the
KSCZMA in the meeting of the District Mining Zone
Management Committee

ii) : R rding the r ruction of a

derelict buildi in_the Dr. Rabindranath Tagore

Beach area of Karwar taluk-gf Uttara Kannada
district to introduce the food groduéts produced in
the district to tourists,.

The Uttara 'Kéhnada Distjric't‘ Tourist Places

Development and Conservation Committee, formed under - -
the chairmanship of the Hon'ble District In-charge Minister,

has invited tenders as per the ruleé for tourism

development in the existing small raili;uay station building

(currently closed) at the Dr. Rabindranath Tagore beach

area and started a shop named 'Nelasiri' at the said place
to introduce the food products produced in the Uttara
Kannada district to the tourists. The member secretaries
of the Uttara Kannada District Tourist Places Development
and Conservation Committee have submitted the following
proposal.

A children's toy train, track, station and train
garage were built on the Dr. Rabindranath Tagore beach
in Karwar taluk of Uttara Kannada district from 1962 to
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~ 1992 for the convenience of tourists on the beach. An
Acquarium Planitorium, Mayura dancing foun1ain5" v-aere
built. In the year 2000, a signal tower was built to
transmit signals to shlps arriving at Karwar ports. After
the Kadamba Naval Base was opened In 1989, in memory
of the naval base, in 2006, a naval museum was built in
the coastal control zone with permission from the Central
Forest and Environﬁaent Department. Accordingly, the
Coastal Festival has been held smce 1994 to introduce the
cultural programs of the coast. The Mayuravarma stage
has been built on the Dr. Rabmdranath beach. Also, a
public toilet (in the rock garden are'a)' has been built for
the convenience of the public and tourists coming to the
beach. -In the memory of the nationally renowned poet Dr.
Rabindranath Tau_:;ore,i a statue of Dr. Rabindranath Tagore
was installed in the year 1970 between the Fish Acqarium
and the Planetarium ‘in the city of Karwar.

As explained above, the above buildings were built
before the Coastal Control Zone came into existence and
since the buildings are very old and according to the
current Irequirements,. the reconstruction work has been
started. Accordingly, the children's railway road has been
completely damaged by sea erosion and since 2008, the
children's railway has been stopped and the children's
railway station and the toilet in it are completely damaged.

Since illegal activities are going on in the building that has
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_ been Submerged In the river, tBhe children's railway station
and a part of the toilet will be sanitized for the
Convenience of the public and tourists, and the liquid
waste generated by the drive-in hotel 'Nanna Bharathi The
Rangavalaya will be treated through a septic bank, and

given to the municipal waste management centre.

In another part of the above 'building (the ‘land
side), a display and sale of food items produced in Uttara
Kannada district has -'be'en'arranged under the name of
"Nela Siri" to introduce tourists to the food items produced
in Uttara Kannada district. This will notééenei’ate any solid.
waste. It will also not have any édve_rse impact on the
environment and it has bé_'en decided to make. organic
food items produced in the district avéilabie to tourists
coming to Uttéré Kannada '_district. Ac_cbrding_ly, the toilet
building of the children's railway station, which was built
earlier in another part of the 'building, has been
demolished and'reconstructed. The area is not on the sea’
side but on the land side. This area.falls in Coastal Control
Zone-2 and since this building is a retqnstructed building,

appropriate permission has been requested in this regard.

In this regard, Shri Atulkumar Tiwari, the
Deputy Commissioner of Uttara Kannada district in 1998,

has presented the inaugural photograph. of the laying of
the foundation stone of the miniature train. And under the‘
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headline "Miniature train again whistled at the sald place",
copies of the newspapers in which the then Deputy
Commissioner Shri Ritesh Kumar Singh gave the green
signal after the reconstruction of the Dandakaranya
miniature train in 2005 have been submitted and the
proceedings of the meeting of the committee held on 20-
02-2017 under the chairmanship of Hon'ble Shri R. V.
Deshpande, the Minister in-charge of Large and Medium
Industries Infrastructure Development and Uttara
Kannada District, have been submitted along with the

proposal.

Therefore, after examining all these
reééons/documents,. it was found that all the said
buildings are old structures and the present Member
Secretary of Uttara Kannada District Tourist Places

Development and  Conservation Committee, Dr.
Rabindranath Tagore, who is the founder of the
Prapansuladyan Upasamlangi Unaya Luthannagalan, has
proposed to renovate and construct a residential building
on the previously existing small railway station building on
the seashore. It was considered as a special proposal and
approved by paying the appropriate amount as per the
CRZ rules. It was unanimously approved by the Uttara
Kannada District Coastal Zone Management Committee

(DCZMC) and forwarded the said case to the KSCZMA.
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Karnaraka State Coastal Zone MANAGEMENT AuTthoriTy
~——(Constituted by MoEF & C.C Govarnment of Indls, under Bub-Bection (1) & (3] of E(P) Act 1988)
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Translation Copy of Annexure-A5

KARNATAKA STATE Coastal Zone MANAGEMENT

AUTHORITY
(Constituted by MoEF & C.C Government of India, under

Sub-Section (1) & (3) of E(P) Act 1985)
No:APG 171 CRZ.2018 Date: 29.07.2021.

Respected Sir,

Subject: Regarding seeking reservation letter for
Development of Garden Water Sports, Food Courts, Wash
rooms F, Coastal Control Zone in Kodi Bhaga village,
Karwar taluk.

Reference:
1. Date: Proceedings of the meeting of the Karnataka

State Coastal Zone Management Authority held on
17.6.2017

2. Letter from Regional Director (Environment), Udupi No.:
Pranip/Kaniva/Yojana.Pr. / 2019-20/507, Date:1.7.2010

3. Proceedings of the meeting held on 04.03.2021

In connection with the above matter,
Development of Garden Water Sports, Food Courts, Wash
rooms er af at Kodibhag village, Karwar taluk, as per the
resolution of the meeting of Karnataka State Coastal Zone
Management Authority held on 17.6.2017, the District

‘Collector, Karwar was ‘directed to obtain the detailed

project report and get the revised proposal and re-

‘examine it. The Regional Director (Environment), Karwar

has submitted the report in the Ietter referred to (2).
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it 1€ sald proposal was Presented in the Coastal
Contro| Zone No Objection pr

agore Coasta| Development and Conservation Committee
should irect the applicant to provide

letter may pe issued " to only
Structures in the project

Therefore, it js. hereby informed that a No
Objection Letter has been issued for Development of

Garden, Water Sports, Temporary Food Courts, - Wash
rooms in Kodibhag village, Karwar taluk. ¥
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3. During the operational phase of the project, steps

should be taken to collect solid waste and dispose of it~ ~

scientifically as per the rules.

o During the construction phas'e, 'précéutlons should be
taken to avold damage to the Kandlavan/4. Project. No
vegetation '

5. All works and activities undertaken as part of the
proposal shall be subject to the CRZ Notification, Dated:

06.01.2011.

6. Eco-friendly temporary structures can include
bathrooms and a cafeteria.

Sd/-
Member Secretary
Karnataka State Coastal Zone
ManagementAuthority, Department of Forest,
Ecology and Environment

To, _
Mr. Roshan Pinto, . a
M/s, Leisure Routes, 1I nd Floor, PIO Mall, Jail Road,

Bejai, Mangaluru - 575 004.
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BEFORE THE NATIONAL GREEN - RIBUNAL |
SOUTHERN ZONE, AT CHENNAL

0.A. No. 225 /2021 (§7)
- . INTHE MATTER OF:
' Vidyadhar Durgekar

il - .APPLICANT 1
j _ ""'VI?I{SUS‘ b -
Chief SeCretary, (‘ovr of Kar nat1ka and Othen e | RFSP{)NDENTS '*

- STATEMENT ¢ op ompcnons ON BEHALF or RESPONDENT NO. 5, THE
DEPUTY-COMMISSIONER, UTTARA. KANNADA DISTRICT/KARWAR.L o

L ae

: That the anDllcant haq ftled the nrcscnt Detltlon before thre Hon’hfe

Tnbunal thh the tollowmg Prayers

S e em e

i. Todirect the Hespondent No. 1, 3 to 6 to LanceI or w1thdraw draft
CZMP 2019 of I(arnatalxa Kafwar coast: till all the EbA & LVCA 5
with biodiversity are.marked dml notified as pf.rhw conductmg
the study anu Lr:nqult'nmn process and con«;:dermg thc KarW'\r
coast as ESA & CVCA under 3.1 of CRQ nottfxcatmn 2019 and other : ji'-'-'-'—'
zones as per all the provisions of CRZ nou_ﬁcatmn-2019 and .

maintain the reliefs till the prayer is compl_ied‘. :

‘ii. To direct the respondent 1, 3 to 6 of Coastal Zone Management
Authority Govt, of Karnataka and District Commissioner Karwar
to order demolition of all the illegal constructions in violation of

CRZ laws on the Karwar heach and I(q]i river bank.

iii.. To direct the respondent No. 1 and 2 to withdraw ‘__L.lll_e_'_(‘:a_z_ctr_t_-_
Notification No. PWD 113 PSP 2013 Bengaluru dated 2[-0129}6

“emeeo —lo(Annexure A10) passed without the proper-CRZ prdce(ii:_r’e_"fﬁnd—- i o2




Stake holders consultation to extend the port Timit in Karnataka
Coast, -

A ‘"To. direct the respondents National Centers for Sustainable
Coastal Management to ensure judicious effnrt ethically and as
per law in Ppreparing CZMPp and to mark the measure of the

Complete dls‘tance of 500 metres on the coast of Karwar beach “; .
i and dwide w1th accuracy of measure of chstance of each CRZ '_ P ;}_5
%S 'mn es.on th C7MP ' : -
o It is. sulJmitted that Karwar is a seaside City Ta!uk and it is the g

Aﬂmrniqrr’nfnm hp:\rl_ !;n tere nf rhn llrr'lr'a Kannacda District lying 3

mouth of the Kali river on the Kanara coast of Karnataka. It is

pcrtment to note that Karwar is a popular tourist destlnatlon and has

‘a, culy Ul‘bdll ared u[' 10 Km2 dud that it is lxnuwu for its beaches and ;1
tourlsm mduqtry

3. Itis submitted that in order to develop the tourism and to improve the

issued” an order dated 16.11.2013 to reconstitute the District -
Committees and empowering the committee.to collect revenue and

maintain/manage public properties. ;’\ccm'tli.ngly, a committee has

been formed namciy,. Dr .Rui'n'mi.n'murh h'a"a.r‘gm:e b'c-ach Dcvc)q'pmem
" and Protection Committee” in the year 2016 under the Chairmanship of

g - District - In-charge.-Minister..and. Execulive .Committee, under the
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in dllapidated conditlon Hence, the said area was renovated by

converting the existing old constructions in to "Nelesiri" building

rein tribal and local products of the District are being displayed to

' encouragc tounsm in the Disn!ct This is nota new. bu:ldlng and

therefme thereis no violation of CRZ Notification.

- .
_l.n ligh_t 'o_f the above suhmissions. it is stated that the Applicant herein

has made averments w]nch are contrary to facls and ‘completely

; baseless 101‘ reasons best known to }um The Apphmnt is put to strict

proof of all the averments m the OA. It is submittcd that no 1llegallty

has bee‘n committed_whatsoever by the society as alleged in the OA.

_'l.;h.el.albdi/e. w.o.r_'.l{s_.".a{-’e .”l._.)ein'g caﬁ‘icd out leglélllyt'in thé ir_xferest of the
tourlstsand public without violating CRZ Rules and Regulations. These
wﬁrks x&ére being carried.out in implementing l:l.le object of the society
constituted as per Govt. order, and not for making any illegal or unduc

gains as alleged in the OA.

" - 1« ~F
at the said Sacicty took the onaraus fask ol
[ZRN , -

. - - P -.' ‘ o . . af e 3" . T & . l.
maintaining and developing the various coastal beaches in Utta

-

Kannada District which is improving the beaches immensely. 1L
(& 1 . . .

. aches i1 a were
submitted that earlier, the coastal beaches in Ull.ul Kannad

| ' : ienic
' “'gl.e'ct'ed""md Tence were in pathetic unclean and unhygieni
ne G ' :

iy
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temporary stuu-u.ne bmll wuh iton f,nlmc.umn 1t was in “dilapidated
and unusable condition.”Therefore, with the intention to provide clean
and hygienic food to the tourists and other public, and to increase the
beauty of the beach, it was proposed to renovate the existing'buiidlngs SR
and convei-'t the same in to @ Branded food court which is also of !
temporary_namrc. Acqufdingly, the tenderl was called for -and as per

ine Lt:t-lur.'l L‘UllulLlUub tender Ul .)uli l\djl’.-:.‘.lll Kaiviat was m.u.cp;ed na - '. _,'
Roe. he. .was . permltted to - renovate the . exlstmg open au‘ café
Tﬂm“pﬂ_ \ Rmndpd Pnnd r‘nurt and 1q<ued work nrder w1th |

conditions.

o 20t s submxtted that prcdomlmntly local and br’mdt.d food products___._..

are bemg served to the publn_ at the Food Court ftlrther, as. per
condition 1\10 19 and /'?,.'ix 4 wa; t:r.pt:muﬁ't.b i.‘.ais.i:. 5u|uv::1
plants and trees behmd the Food Lomt up to- lhgh 'I‘:de Lmé Ail these
conctriictinne worp 1;r\qnilrr-rl rn.lw hl’lih' hy using easily removable
materials. Hence, there is no violation of CRZ notification since, earlier
structures were renovated,

21; l"urtlu.r as far as the construction of. the bnﬂdmg .ulnccnt to the
existing “Drive-In” Hmd IL. “Nelesiri” hmldmg is concerned, it was a L
children’s toy train station with public toilets. Tt was also constructed

well before the existence of CRZ notification. It was not m use, and was
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lﬂaf tare and maintenancernow the same has been renovated Itis

: submltted thal durmg this' wmk ‘saplings were planted towards the

-sea sidé~to act as natural barrlerfgreen Wall Sculptures and models
: depmﬂngthehfeandculturepfthe ethﬁic- ér".b_u'p.é-'of-- Ultﬁar -Il{'an'nada-- A

1_ncorporated or any reclamatlon of Iand was carned out Hence there '

18. Asfar as branded food court is_ concerned,'i;hé said area had fish

er e AQUANIUM _az,;__d_\ pla_ne‘gafl_um built bql’or_.e___l‘ﬂfﬂi,u. _"_l'hese_ buildings were

~very old and required immediate repairing and strengthening, Hence, .

existing facility by way of modernization; renovation of_'ﬁsh_faquar_iuni. 2

and planetarium with modern equipment and technology were carried - < -

s OUt,

19. ,Lt lS submlttcd thnt Lhcrc ww: an nld chtaumnt hy thc mme ot

i _--‘-"_-Hor-‘izon-"- by the side of the planetarium. The hotel building was a_
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iS. Unf‘ornmatolv homu-zp-nlfh'i "ack of..p.ertmdlllcal n;alﬁmhsioco of these
community buildings and the open area In the vicinity, these facilities
were ot being used by the public and were left in very bad condition.
It is suhmi;ted that thm.*e was huge encroachment in this area and it

was being misused by some of antisocial elements as well for illegal

PR IRFRCINON I

actjvities.

- ____..-___..,...-_ —— s —— e

RS '.A.

16. Hence._lt was dec;ded m D(.ZMA mcetmg held on 26 12 2017 to

«f
1R
1

strengthen and modernize the facility incluciing the a'rea in the vicinity
and to put these facmtles up for public use wn;h a modcrn touch and
concept. It was proposed therem to E,ive a new Iook to the already :

.exlstmg Musmal Fountam 'lhe S;gmi tower is’ also bning equlpped'
with- modern technolr.gy Priority was glven to mamtammg hvglemc
condition of the commumty toilets therein as wcll 'I‘he open area was

decorated with pre-molded statues of fisherman Community and their :

iife style, as an odc to tie fishing community of Karwar.

hvesd

17. The entire df_'velopméor_z;I works of Rock garden was undertaken by
the side of Signal Tower by the Department of Ports, [t is relevant to
"notc that the Signal Tower and |mhlic-roiier.;: were constructed before <]
1990 and were inaugurated by llu: then: District Minister and Excis;'e_

Minister Srl P S Jaivant Wlu‘:e it was ina. dllapul'uod condltion due to'.-_ S
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“In exercise of powers m'sn confer red by clause (d) and sub rule (3)
of rule 5 of Environmental (P: otection) Act, 1986 and in

. Tl . o b oh . ‘ " " ¥
- Supersession of the noijicaiion uf ihe Guvi. uf Indiu in the Ministry

' -”'o}‘ﬁ‘hwronméﬁt'é Forest, 'niimber S.0. 114(E), dated 19th February -

1991 except as respects things done or omitted to be done before
such supercemnn the Gentral Govt. hereby deciares the foiiowing

area as CRZ i

v A I'I\Hﬂ!tu"‘ﬂh
RIS 11 11O
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sfructu_res built prior to CRZ 'thiﬁ'cat_lon 1991 do not come under the
purview of CRZ Rules and Regulations. Hence, the allegation made in
the 0.A. and the report submitted by the Joint Committee is hereby

denied as false, and erroneous. It is humbly submitted that the 0.A.

ke _.:cp_ntai_n_sj}:n:‘)__ere baldand vague allegations, Withbut there being any

. material or documentary evidence to that effect.

'RENOVATION OF ROCK GARDEN EXISTING FROM PRIOR TO 1990

14.

It is submitted with respect to the “Rock Garden” as well that the same ;

js not a new construction, but ‘mere strenglhening by way of
modernization of an existing structure by the City Municipal Council.
Further, the Musical Fountain in the Southern glirection, the Signal

tower in the Northern direction, the Children Railway in East & West

directions were all existing prior to the CRZ Notification, 1991,
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It is submitted that the said letter clearly mentioned about the
consiruciion of the z\quariuni buliding by Zilla Parishad and referred
to the Children Park besides the Aquarium _buildlng. constructed by
the Dent af Palice ag well The sontents of the
Joint Committee is denied as the mentioned works are not new
co:;stl'-.z(:tinns, but mere r(ltrm\faliml nt'LImlcxisLing structure including

strengthening mifd moderhization of structures existing since prior to

1990.

SAGAR DARSHAN COMMUNITY HALL BUILT PRIOR TO CRZ
NOTIFICATION, 1991

It is submitted that 20 gurtas of Jand in Sy. No.:29_3_ of Karwar Taluk
was granted to District Fishermen I-'edé.-r:].ti'dn"._'_I{ali'j{'\i_é\i;-: 'c_n_i'.-"18.02';1989.
In _the said area, "Sagar Darshan” Community‘hallll.w‘.as constructed,

between 1989 to 1991. All the development works were undertaken in

between Sagar Darshan and the road towards landward side. None of

the development activities were talkien up beyond Sagar Darshan. It is
humbly submitted that these developmental activities are permissible

under CRZ Notification, 2011, 1tis pertinent to note that MoEEF&CC the

CRZ Notication, 2011 provides Lt
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It is humbly submitted that the Joint Committee did not verify the
existing old records available at the Deputy Commissioner’s Office, or
with other Departments such as Tourism, City Municipal Council etc.,
wherein vanuus records such as the letters, wrrcspundmg, photm
documents made prior to .(‘R;I Rules rega'ldmg, the existence of

buylding are maintained.

Owing to incorrect assertions in the present OA as well incorrect
findings of the Joint Committee, the following facts regarding the
subject are wherein the above-mentioned construction has taken place

is submitted as follows.

It is submitted that though the entire subject area falls under CRZ-II,

~ there were different buildings/structures already in existence prior to

1990, before the commencement of CRZ Rules. =

It is submitted that the Aquarium Ruilding was constructed in 1989 by
Zilla Parishad and that thors was a Childran'e Parcle anlt haeidas the

Aquarium building, construcated by the Dept, ol Police. In this regard a

letter N0.2272 dated 07.09. l‘)ti‘ was ;‘.ildl'css(z{] by the Asst, Director,

Women and Children Wellare Department, ‘Karwar Lo the Deputy

Commissioner Uttar Kannada District, Karwar.:
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Chairmanship of the Deputy Commissioner of which, the Additional

Deputy Commissioner as the Secretory (‘the sald Committee’).

It is submitted that the structures and the buildings which were

. i 1)
already existing in the Karwar heach and were B¢

‘various departments were vésted in the said Committee as per the @
S L . : . ' 4
resolution for better maintenance, repairs and renovation in the

: ' | s

interest of the tourists and publicat large.” -

Accordingiy, the said Committee hcld a, meeting on 20.0Z.2U17, when
it was decided to devtlop Rock Garden, Food-Court, a building for

ared in the Dictrict in the Ta

cellin

and to develop Garden at l(()diinag' on Kali River Bank.

. . The Applicant herein has incorrectly contended that the above
developments are in  violation of CRZ Rules. This Hon'ble NGT had
passed an order dated 22.11.2021 appointing a joint Committee to

ascertain about the alleged violation and to submit a report. The Joint

Committees aceordinalvy carriod ant a2 enot ingnoction of the enhi
IFCNGI CARPIOE ML 3 (BROT Ansnoctian of the su

area on 27.01.2022 and submitted a surficial report, mentioning that

-

all the construction taken up by the District Committee is in violation

of CRZ.
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condition, For the said reason, the tourists were hesitant to visit the

heaches.

25. The said situation has now changed. The cleaning and maintenance

saamaile
v

§ have been canried vut in the interest of the public and of the
tourists visiting from valfious places of the country and abroad. It is
" .

onl_v due to the sincere effarte of the committas with 2 conco af

dedication, the Rabindranath Tagore Beach is vegarded as one of the

best beaéhes of India.

26. Lastly, it is submitted that the Joint Committee formed by this Hon'ble
= nuied as fuliuws:

“The committee observed that there wus no destruction of any
trees, no existence of sand dunes as per approved CZMP and loss of
ecology due to the illegal constructions. Hence there is no question

of damage caused to environment on account of such illegal

constructions”.

27. Inview of the facts narrated above, it is respectfully submitted that the
entire dr:vu!(;pnwnlal-nlctiv'rlius reterred above were carried out in
accordance with rules and regulations of CRZ and in the interest of the
development of ecolriendly tourism ot Imlnr Kannada District without
violating any ol the provision ol CRZ notification 2011 as per Para 8 1

CRZ 1 (i) and para 8 [ CRZ 11 {1).
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28. T —

It is therefore humbly prayed that the p!ESLHl Application may be

dismissed with costs.

Place : Karwar

Date: 13lndvoun pr-rF ‘s
“Depu rnmmwsmner

Uttara bgpr}&,&?ﬂ?%’li'r

. (Respondent No. 6)

THROUGH

()

Narnan KM
Advocate for Respondent No. 6
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REPORT OF THE JOINT COMMITTEE APPOIN'TED 1Y HON’BLE NGT (SZ) IN
O.A NO. 225 OF 2021, AS PER ORDER DATED 22/11/2021, REGARDING LARGE
SCALE CONSTRUCTION GOING ON IN THE CRZ AREA WITHOUT
OBTAINING NECESSARY PERMISSIONS IN KARWAR BEACH AND KALI

RIVER BANK IN THE STATE OF IKARNATAKA KARWAR TALUK, UTTARA
KANNADA DISTRICT -REG.

1.0 Preamble:

In the matter of Original Application No 225 of 2021 (SZ), Sri. Vidyadhar
Durgekar Vs The C}ﬁef Sei:retafy,_ Government of Karnataka & Ors,, the
National Green Tribunal (NGT), Southern Bench has i)a'ssed an order dated
9 22~ November 2021 (Anncxure 1) nppointed a joinl.: commiltee consisting of (1)
a senior officer/scientist frnnm_" Ministry of Environment, Forest & Climate
Change (MoEF&CC), (2) a scrﬁpr officer fl‘tﬁll‘l. Karnataka State Coastal Zone
Management (KSCZI\-'IA) and (3) a senior officer / scientist from- Indian
Institute of Remote Sensing (IRS), Anna University Campus, Chennai to inspect
the area in question and submit the factual as well as any action taken report if
there is any \I'ilolatio'n found.: Karnataka “State Coastal Zone Management
Authority will be the Nodal "agency for co-ordination and for providin'g
necessary. logistics to this purpose. -
And the committee is directed to ascertain as to:
= i)' Whether any construction has been made in these areas in violation of the
') CRZ Notification 2011 & 2019, and if so'what.is the nature of action taken
against such illegal copstruction. ' ' t
ii)  Whether the High tide and Low tide areas of CRZ areas have been fixed with
as per CRZ Nolification 2011and when they prepared the plan of ulentifying
e violations, they ure directed to superinipose the CZNVIP plan and locate the
illegal constructions and then subnit o report fo this tribunal,
o -'ii;) Y Ascertain the damage cansed to the environnient on account of such illegal
constructions and assess the environment compensation for damage caused
“inchuding the costs requuiicd for restoration of loss cansed to the ecelegy.
'i:a{-' ‘- '-[-‘1|'r111L-i-\.:5 per _liu- revicw -.upimli;'.lliuu (No. 13 ot 2021(57)) submitted by the
applicant to review, _lhle order dated 22,11.2021 as the applicant has got some objection
regarding the constitution of the committee with some merabers, namely the

page 1 of 10
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Karnataka State Coastal Zone Management Authority (KSCZMA). Applicant wanted
to substitute them with come other central agency and also with any officer/scientist
from Central Pollution Conlrol Board (CPCB), Indian Institute of Technology ("T)

Madras or Indian Institute of Science, Bam,alore, due to the fact th'lt according to the

applicant Karnataka State Coastal Zone Management Authority is dormant in not

laLms an action against the violalors, there is no other persmﬂl bias alleged for the
authorities and not having case th

tribunal. Howev er,

at they will not comply with the directions of the
Hon'ble NGT opiﬁed that if there is any allegation of violations of

CRZ notification, KSCZMA to look into the viglation and take action. So they cannot

be suid to be an inte

rested person in perpetrating U violation as alleged by the

applicant. The Hon’ble NGT felt that the Senior offxcer/sc:entxst from Central
Pollution Control Board (CPCB), Integrated Regional Office Bangalore can also be

added as additional member in the committee,

so that they can’ assist the committee to

assess the damage and compensation as directed by the Tribunal. So accordingly

Hon'ble NGT ordered to inciude

a member from CPCB as additional member and to

reconstitute the committee accordingly vide its order dt. 14. 12 2021(Copy enclosed as

Annexure 2). So a four-member commiltee was forme

d by Hon' ble NGT to inspect

and report the factual as per the allegations made by the 1ppl|cant

2.0 Const:tut:on of the Comm:ttee.

In compliance to Hon'ble NGT order, the

/, ,/‘ 10 the' rommittee from their office. The (lc'

a'e ?sfclllows

Institubons nominated the members

tails of the commzllee members nonnmted

Namc and Designation

Dr. S.Prabhu

Institution/ organisation ' |

| Scientist D

Member .

Ministry. of Environment Forest &Clim
Change (MoLF&CQ), Integrated

Office, Bengalury, -

ate

Regional

Smt. Anjana Kumari V.,

Scientist D

1 Member

Y

Central I'ulluli'unl © Control

Board(CPCB),

Mini.‘.lry of Environment Forest & Climate .

Change, Regional Divectorate, Bengaluruy,

Dr. R Murugasan

Institute of Remote Sensing (IRS)

Page 2 of 10
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Professor Anna University, Chennai,
Member § ' | .

4 | Mr. Prasanna K Patgar ; Karnataka State Coastal Zone Management
Regional Director | Authorily (KSCZMA), Department of Forest,
(Environment), Karwar ~ * Ecolog); & Environment. Government of |
Member & Nodal officer | Karnataka, '

3.0 Preliminary meeting of the Gommittee:

Based on the directions of the ' committee the nominated members of the
committee conducted a preliminary pj\eet’u\g on 27-01-2022 in the office of Regional
Director (Environment) office at Karwar to know the primary details about the
allegations made by the applicant. During the meeting the files with respect to the
application is read before the committee with a focus on the allegations made and
the prayer submitted Ly the applicant: Further the files present in the Regional
Director (Environment) office are also studied and thoroughly verified tc get the

details about the present case, area in question and the structures about which the

present allegations are made.

Gist of the meeting proccedings is reproduced as below:

* Thé Dr.Ravindranath Tagore Beach Development and Protection committee
was formed in the year 2016 under the Chairmanship of District In charge
Minister and with Executive committee under the Chﬂirmanship o’ District
Commissioner and Additional District Commissioner as Secretary, for the
purpose of taking up tourism development in the Ravindranath Tagore beach
and for its protection.

" e In the committee moecting haeldd ;:u 20.02-2017 there .\\'.'l‘!i a discussion 1o
develop a Rock Garden, Food Court, and Facility for selling the local products
prepared in Uttara Kannada district on the Tagore beach, to develop Garden

at Kodibag on kali siver bank. The dedision was taken o prepare the plan for

the activitivs |‘1'u|1u:.l-¢l t e Bxecutive connmillee,
v i 27y 30
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ACC""di"sl)'. the development plans were prepared and the permissions were

8

-

(

given by the committee for development of differerit projects as mentioned
below

p 15 Developmenl of Rock Garden on Tagore beach towards sea side by

Nirmiti Kendra with funds from varied sources,
2. For the developmcnt of Branded Food Court tender was allotted to Sri.
T

Rajesh Kamat on Tagore Beach next to National Highway towards sea.

w

Construction of building Nelasiri by Nirmiti Kendra with a purpose to
introduce the products of Uttara Kannada district to the tourists, o
4. Tender was given to Sri. Roshan Pinta for Development of Kali river
garden on the kali river bank.
And there was also a Proposal from Department of Youth Empowerment and Sports

for construction of Adventure Sports Hostel building on the northern side bank of
Kali river adjacent below the bridge.

4.0 Spot Inspection Details:

Subsequent to the meeting, the committee members Visited the location in
question and collected all the details with respect to the area and .the structures
details and took measurement of the structures present,

4.1 Location Details:

A)  Google image olf Ravindranath 'I_‘agure beach, Karwar -
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B) Google image of Kali river with river mouth nml-csluafy area of the river.

’ - il o . o 0 . AP A
. 1 EVETANE Y TN T VA L b s o e T A it
B o S S (P ERIEST R (T Woerey vic s '
__-""'\ o F ) W t‘. R g Lk : 5 ,q:"‘l- At e
- L TR Repin phe A ¥ T\
v AT A 1 ALY A 4
ey \a b 20 0 Yiw b

[ArE
Cb.

PRIl T W P N el SR AT AL el ot I P I §
A ﬁi‘ i ey ,.‘.- 8

4.1 Whether any construction has been in these arcas in violation of the CRZ

Notification 2011 & 2019, and if so what is the nature of action taken against
such illegal construction

As on date CZMP is available as per CRZ notification, 2011 only and CZMP as
per CRZ notification, 2019 is not available. Hence all the comments are made
with respect to CRZ notification 2011 only.

Physical Observations made during spot inspection:

¢ There is a National Highway existing parallel to the Ravindrnath Tagore

-) beach at Karwar cily. As per the MoEF&CC approved Coastal Zone
Management Plan (CZMP), prepared by National Centre for Sustainable

Coastal Management (NCSCM), Chennai,, the Karwar town is marked as

CRZ-II zone since the arca falls wilhin. the municipal limits of Kavwar town

Municipality. Anl-.l with n.-spe;rt to the jurisdiction of CF‘.ZI;\rca. since the

Karwar is considered “as Ii.l1y as per the National Hydrographic Chart

prepared by NHO, Dehmdﬁn the CRZ boundary is fixed to 100mes from HTL

towards land and the Road s outside CRZ limits.
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Structures found on the side of Karwar-Beacls:
i.  Construction or Rock Garden:
The Rock garden is constructed on the eastern side of the National highway
~ Very next to the road on the beach. The garden area falls within CRZ-II. The
fountain, sculptures depicting tribes of Uttara Kannada district, thatched huts
are found in the garden. So it constitutes violation under C,BZ

ii. Consrructmn Ajvi Ocean (Bgnnded Food Court):

The branded food court namely Ajvi Ocean is built towards eastern side of
the road, next to the road up to sea shore. Several permanent and semi-
permanent structures are constructed as restaurant, -:hops, auditorium, party
hall etc. Entrance with interlocking pavers and rest of the area with lawn. The
entire area under construction falls in CRZ-II zone. Total area is
appmxmmtely 1.35 Hechres (13491 squ*.r-. metres) Out of 13491 Sq.mt, 80%
~of the total falls under CRZ-I1 (mthm 100mts of HTL) and 20% outside CRZ-1I
(above 100 mts of HTL). It consntutcs violation as pe: CRZ notification 2011 .

QP

——

iii. Construction of Drive-Inn Hotel auci two floércd l;tlilding '(Nelasiri)
The Drive-Inn hote! & a two ﬂoorcd building (Nehsm— Uttara Kannada
Products shop) is seen next to the road towards sea sxde, which is under use
for the purpose of selling the local products prepared in the district. Falls in
CRZ-II zone. Area covered is approximately 0.179 héctm_‘es {1789.2§ sq.mts).

/(Tm About 91% of area falls under CRZ-11 zone and 9% '1rqa falls ouitside CRZ. 1t

‘;;;; }‘éonst: tutes violations as per CRZ notification 2011,
- J.. -
g::3( RO {,gnstruchou of Open Stage (Mayurav t.rma Vl:l.hl\t.)
‘f;‘:_ Coitizg Adjacent to the Nelasiri and Drive-ln Restaurant, an open siage called
‘:' . _'__..;"-'"_ Mayuraverma Vedike used to conduct different programmes, mainly
b _i.;_:c,;hgw"‘f(a’x’avah Utsava festival is conducted here, Attached to this stage a buxidmg
.o 5 e
r —f" s ‘:,u- v-, .....
ok ':::‘ E,_;, ,,lmg been constructed behind for the purpose of toilet. .The area covered is
- T vw‘ ‘-"J ) )
1‘-’& J"’:f_,,- approximately 0.0403 Ilectares (i.e 402,91 sq.mls). 85% of the total area falls
\ o . . . . .
N ¥ umivr CRZ-1II zone and 15% arca [alls outside CRZ. It constitutes violations as
* wews? U?jr;f:li: g
g i\:l..,f}' "“; e peRZ notification 2011,
\-.10 TR P J n V!
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v. Construction of temporary fish market: .

The temporary concrete structure named fish market along with public toilet
has been constructed in order to facilitate the fishermen. During the visit, it
was observed that no marketing activity is being carried out and same is
. shifted in the town. The area covered approximately 0.0593 hectates (i.e
592.43 Sq.mts). The total area falls constructed outside the CRZ area,

vi, Public toilet: 4 -

The public toilet partially falls in CRZ-Il and it constitutes violation as per
CRZ notification, 2011,

Structures on the bank of River I(ali.
5 vii.Construction of Adventure sp orts hostel buildin; g
A single floored building has been constructed on the northern bank of Kali
River beside the bridge, about 10 metres from HTL of the river. The building
was constructed by De:partmeng‘ of Youth empowerment und Sportl:i for the
conducting training of locals in water sports and allied activities, Presently
the building in use by_Junglé ILodgcs & Resorls office. Bujlt up area of the
building is 583.54 square metres. The area falls in CRZ-I1 , so it constitutes_

violation.

viii. Development of Kali rivcr-g:arden on e_xisting'iell'y:

) On_-southern balnk of Kali-:'ivér_ there was an existing jetty operated for three
: years from 1980 to 1983 used for trl."m.u-mrt.ninn purpose-as fe'rry line before
construction of Kali River Bpidge. At present the -.'\lb:uw jully is dL\'dopul as
Kali river Garden with Toilets, Clnldrnn play equipments and temporary
wooden structure used as canteen. KSCZMA has gwen clearance for
Development of garden, toilet and temporary structure and for conducting

water sports activities.

Some of the Photos of the location taken during inspection, Google maps of

.. R ' P Mo . "
the area and CRZ nmps are ,I,'I'ILI'ICI."U.I.!-»IH Annexure-3 for Kind perusal of the
i .
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Action taken Report from Karnataka State CoastalsZone Management Authority
(KSCZMA): '

Based on the violations identified the Reglonal Director (Envimﬂmem}
KSCZMA, Karwar has issued show caiise notice to the concerned local
authorities (details of notice issued-are given as Annexure 4). A detailed report
was submitted by Regional Director, KSCZMA, Karwar to Prlnclpai Secretary
(Ecology & Environment) vide letter dt. 03.04. 2018 & 26.-4, ?ms (Copy enclosed
as Annexure 5). Based on the réport proposed directions under sec 5.0f E(P) Act
has been issued to concerned authorities. '

4.2 Whether the High tide and Low tide areas of CRZ areas have been fixed with %
as per CRZ Notification 2011 and when they prepared the plan of identifying
the violations, superimpose the CZMP plan and locate the illegal constructions

The DGPS has been used in order to locate the Geo-coordinates which is having
the accuracy of less than Imm. The maps indicating the HTL & LTL of CRZ areas

and illegal constructions are given as.Annexure 6. The details of structures falling

in CRZ zone is tabulated below:

S.No | Site Description [ Total Area | CRZ- 1% of area|% of area
(as per GIS | classification | in CRZ outside
in sq.m) -' CRZ
1. .[Adventure 588.5¢ . | CRZ-II 100 Nil \
Sports  Hostel : \ : \
Building : o
2 Kali river Garden | 7554.63 CRZ-1A 15.17 | Nil
CR7-1A (50m | 79.78
Mangrove :
Buffer zone) « :
CRZ-1l 505 - ) ' |
Rock Gardn 23966.40 | CRZ-II "] .100- (Nl -
Ajvi Ocean | 13491.79 | CRZ-1I 79.54 \20..-10 \
(Branded  food,
court) \
Drive Inn Hotel [ 178928 | CRZ-1I 91.42 8.58
& Nelasiri | T \
Mayuraverma 40291 CRZ-11 84.95 15.05 g
Vedike - P : \
‘Fish Market - 59243 Qultside CRZ | Nil 100 \
Public Toi'et- 45.34 CRZ-1I 47.44 52.56 |
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4.3 Ascertain the damage caused to the environment on account of such illegal
constructions and assess the environment compensation for damage caused
including the costs required for restoration of loaa cansed to the ecology.

The committee obeerved that thete was no destruction of any trees, no existence of

sand dunes as per'appm\-ml CZMP & loss of ecology due to the illegal constructions.

Hence there is no question of damage caused to environment on account of such

illegal constructions. However, the compound walls of Rock Garden, food court are

the obstacles for free flow of water during hide tide. As a disciplinary action against

the illegal constructions without obtaining clearance in tune with CRZ Rules, 2011

and to discourage such illegal constructions in future, committee felt to impose

compensation. The compensation is calculated using following formula:

EC=PIxNxRxSxLF

EC= Environmental Compensation

PI = Pollution Index (Taken as 10 by considering as white category)

N = no. of days of violations (from the date of issuance of first notice to date of site
inspection by NGT committee) '

R = A factor in rupees (minimum value 100 is considered)

S = Scale of operation (small scale =0.5) . ' B
LF = Location factor (taken as 1.25 since the population is 63755 as per 2011 census in

Karwar)

Calculation of EC for violation under CRZ 2011 \

S.No | Name of structure Environmental Compensation J
. Pl |N R s |LF ECinRs. J

1. Adventure  Sports |10 | 1885 [100 |05 |1.25 |Rs. 11,78,125/- J
Hostel building ]

2. Ajvi Ocean |10, | 1501 [100 |05 |1.25 |Rs.938,125/-
(Branded food ' '
court) |

3. Rock Garden 10 |1697 |100 |05 |1.25 ] Rs. 10,60,623/- t

4, Drive Inn hotel & |10 |1585 |1007 [05 [125 | Rs.990625/-

: Nelasiri TR B PN T P M (ORI ——
Note

EC is not calculated for Kali river garden since the development activity was
taken up on existing jetly - & after obtaining necessary clearances from
KSCZMA

Although the Mayura verma vedike is within the CRZ-11 zone but there are

ii.
no records on year of establishment.
iii. Fish markets & public loilet (partially) are nutsideillm CRZ-IL zane. At
present, it is not in use. Pt i 21 o . . 53 TN
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5.0 Present Siiiﬁs:
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The i dbpmm activities token up on the D; mvindrmam Tnzo;a bauch nr,l,ﬂ...
il Kﬁli m\‘&r banii Q; o h:t aperallon nockmarllen isa _fnmatm lou_rist {ocation on
the beach.,\'ﬁne.ﬁnnded food court, Nelnair[ bullding, I D‘ri(re-lu Hotol aré caterlng the
heeds:of tourists and beach visitors. ‘1‘11!3 bulldiﬂs\bn tlw hmk of Kiti rivqr Is in‘uge-

as Jungle: Lodges and off‘ce uf resorrs

6.0 Suggestlnna of'the Commiltee.

issuvd to concemer.{ dep‘lrunents sn tl :
ithout o'btamm r gecess*qy

_'-developnmntnl actwmna take, place“m fuylure W

S S Anjann‘[(unmu 'V, Scientist D .
Mo:pgﬁ c Lntegvnled Rq,mnnl O!'l'u(' Cl Cli,RegmnalDlrLctm.lt'e, B:mbalorg _

angalore 7., :
-d\._ | . | %
Dr. R Muruyasan, Professor ke AL atmr
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